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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

 
ORIGINAL APPLICATION NO. 694 OF 2023 (PB) 

IN THE MATTER OF : 

 

“IN RE: News item appearing in Hindustan Times 

dated 26.10.2023 titled UN Predicts Ground Water 

level in India will reduce to low by 2025” 

 

REPLY ON BEHALF OF RESPONDNET NO. 13, STATE OF 

MADHYA PRADESH 
 

IT IS MOST RESPECTFULLY SUBMITTED HEREINBELOW :- 

1. That in the present Original Application, this Hon’ble 

Tribunal exercising its suo moto jurisdiction took 

cognizance of the rapid pace of ground water depletion 

in India as published in Hindustan Times dated 

26.10.2023 titled “UN predicts groundwater level in India 

will reduce to ‘low’ by 2025” . 

 

2. That the major causes of the depletion of ground water 

levels in certain areas can be broadly categorized under 

2 heads : 
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a. Excessive pumping for irrigation, industrialization 

and population growth. As per the Dynamic Ground 

Water Assessment Report 2022. 90% of ground 

water extraction is for irrigation purpose, 9% for 

domestic purpose and 1% for industrial purpose.   

b. Changes in rain fall patter and land use. 

 
3. That the Dynamic Ground Water Resources of Madhya 

Pradesh Report, 2022, jointly published by the Central 

Ground Water Board, Government of India and Water 

Resource Department, Government of Madhya Pradesh 

enumerates over the status of ground water in 

approximately 317 assessment units from rural and 

urban areas throughout the State of Madhya Pradesh, 

enumerates on status of over-exploited, critical and 

semi-critical ground water levels and their 

replenishment status. A copy of Dynamic Ground Water 

Resources of Madhya Pradesh Report, 2022 is marked 

and annexed herewith as Annexure R13/1. 

 
4. It is pertinent to note here that the Government of 

Madhya Pradesh took timely notice to the Dynamic 
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Ground Water Resources of Madhya Pradesh Report, 

2022 and in order to address the issue of ground water 

levels in the state submitted a proposal before the 

Government of India under the National Ground Water 

Management Improvement Scheme (NGMIS), 

subsequently renamed as Atal Bhujan Yojna.  A copy of 

letter dated 22.11.2017 of Ministry of Water Resources, 

River Development & Ganga Rejuvenation, Government 

of India is marked and annexed herewith as Annexure 

R13/2. 

 
5. Thereafter the Government of Madhya Pradesh vide 

Order No. F-15/16/2020/Laghu/31/1227 Bhopal 

dated 18.09.2020, sanctioned a total budget of Rs. 

314.54 crores for the Atal Bhujal Yojna to work towards 

preserving ground water levels in total 6 districts and 

over 678 grampanchayats. Furthermore after the 

approval of budget the Additional Chief Secretary, Water 

Resources Department on behalf of Government of 

Madhya Pradesh entered into a Memorandum of 

Agreement (hereinafter referred as “MoA”) dated 

28.10.2020 with the Government of India for 
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implementation of Atal Bhujal Yojna. The copies of 

Order No. F-15/16/2020/Laghu/31/1227 Bhopal 

dated 18.09.2020 and Memorandum of Understanding 

dated 28.10.2020 are marked and annexed herewith as 

Annexure R13/3 and Annexure R13/4 respectively. 

 
6. It is pertinent to note here that the objective of the Atal 

Bhujal Yojana is to exemplify community-driven 

sustainable groundwater management that can be 

expanded on a broader scale. The primary goal of the 

initiative is to enhance the administration of 

groundwater resources in specified water-stressed areas 

identified within the Bundelkhand region of Madhya 

Pradesh and the program is designed to promote 

sustainable groundwater management primarily 

through the integration of ongoing schemes, fostering 

active engagement of local communities and 

stakeholders. Additionally, it strives to induce 

behavioural changes at the community level through 

awareness programs and capacity-building initiatives, 

with the overarching aim of nurturing sustainable 

groundwater management practices within the state. 
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7. That the financial allocation for the execution of the 

scheme in the state of Madhya Pradesh is sourced from 

grants provided by the Central Government. The initial 

phase of this initiative commenced on 28.10.2020, 

covering a water-stressed area spanning 8,319 square 

kilometres in the Bundelkhand region. This phase was 

launched as pilot-scale implementation of various 

strategies aimed at improving the rate of decline of 

groundwater levels. six districts (Sagar, Damoh, 

Chhatarpur, Panna, Tikamgarh, and Niwari), nine 

blocks (Sagar, Patheria, Chhatarpur, Nowgaon, 

Rajnagar, Ajayagarh, Baldeogarh, Palera, and Niwari), 

670 gram panchayats, and 1,216 villages. 

 
8. To facilitate the implementation of the scheme at 

different administrative levels, mechanisms have been 

developed at the State, District, Block, and Gram 

Panchayat levels. A State Level Interdepartmental 

Steering Committee (hereinafter referred as “SLISC”) 

has been established, chaired by the Chief Secretary, 

Government of Madhya Pradesh, as per the Order No. 

F19-70/2020/1/4 Bhopal dated 05.11.2020. The SLISC 

serves as the coordinating body overseeing the effective 
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execution of the scheme at the state level. A copy of 

Order No. F19-70/2020/1/4 Bhopal dated 05.11.2020 

is marked and annexed herewith as Annexure R13/5. 

 
9. Furthermore, pursuant to Order no. F-1-11/2020/P-

1/31 Bhopal dated 19.11.2020, a State Project 

Management Unit (hereinafter referred as “SPMU”) has 

been established for the management and coordination 

of the program at the state level and simultaneously, a 

District Programme Implementation Unit has been 

constituted under the Chairmanship of the District 

Collector, as per Order no. 

15/21/2016/Laghu/31/1426 Bhopal dated 5.11.2020, 

specifically for the implementation of the program at 

district level. These units collectively form an integral 

part of the organizational framework designed to ensure 

the efficient execution and administration of the 

program at both the state and district levels, 

respectively. The copies of Order no. F-1-11/2020/P-

1/31 Bhopal dated 19.11.2020 and Order no. 

15/21/2016/Laghu/31/1426 Bhopal dated 5.11.2020 
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are marked and annexed herewith as Annexure R13/6 

and Annexure R13/7 respectively. 

 
10. Furthermore, a MoA was executed on the 19.01.2021 

with the Jan Abhiyan Parishad, designating them as the 

District Implementation Partner for community 

mobilization and the formulation of community-led 

Water Security Plans at the Gram Panchayat levels. This 

formalized agreement establishes the roles, 

responsibilities, and collaborative framework between 

the involved parties to facilitate and oversee the 

essential aspects of community engagement and the 

preparation of Water Security Plans within the specified 

districts. A copy of Memorandum of Agreement dated 

19.01.2021 is marked and annexed herewith as 

Annexure R13/8. 

 
11. It is pertinent to note here that, to establish a precise 

and scientific database on the groundwater table across 

all 670 Gram Panchayats, 670 piezometers equipped 

with Digital Water Level Recorders (hereinafter referred 

as “DWLR”) were installed. These DWLRs are seamlessly 

integrated with the Water Information Management 
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System (hereinafter referred as “WIMS”) Server of the 

Government of India, offering real-time 6-hourly water 

level data. The acquired data serves the purpose of 

monitoring historical declines in groundwater 

resources, aiding in the formulation of remedial 

measures. This undertaking was successfully concluded 

in March 2022, and subsequent to its completion, 

continuous data acquisition is ongoing to ensure the 

ongoing assessment and management of groundwater 

levels. A copy of Contract dated 06.01.2022 for 

installation of DWLRs is marked and annexed herewith 

as Annexure R13/9. 

 
12. That to ascertain the volume of water extraction in the 

designated Gram Panchayats, a total of 5056 water flow 

meters have been strategically installed. These water 

flow meters serve the crucial function of furnishing 

accurate data regarding the precise volume of water 

being extracted from the respective sources and the 

implementation of these meters is instrumental in 

facilitating a comprehensive assessment of water 

utilization and forms an integral component of the 
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overall monitoring and management strategy within the 

identified areas. A copy of Contract dated 30.09.2022 is 

marked and annexed herewith as Annexure R13/10. 

 
13. That a total of 670 manual rain gauge stations have 

been established, with one stationed in each Gram 

Panchayat. The purpose of these installations is to 

accurately evaluate the actual rainfall occurring within 

the respective Gram Panchayats. These rain gauge 

stations play a pivotal role in systematically collecting 

precipitation data, contributing to a comprehensive 

understanding of the precipitation patterns and aiding 

in informed decision-making regarding water resource 

management in each Gram Panchayat. A copy of 

Contract dated 20.02.2023 is marked and annexed 

herewith as Annexure R13/11. 

 
14. A community-driven water budget and water security 

plan have been meticulously developed for each of the 

670 Gram Panchayats, relying on a comprehensive 

inventory encompassing bore wells, dug wells, water 

bodies, and a thorough assessment of domestic, 

industrial, and agricultural water usage, complemented 
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by rainfall data. Following the identification of water-

deficient Gram Panchayats, demand-side interventions 

such as the promotion of drip irrigation, sprinkler 

systems, low water-intensive crops, mulching, 

underground pipelines, and poly houses, along with 

supply-side water management measures including 

percolation tanks, bunds, stop dams/check dams, 

contour trenches, and Amrit Sarovar, have been 

implemented through the convergence of existing 

schemes by the Agriculture, Horticulture, and 

Panchayat and Rural Development Department. 

Recognizing these initiatives of the State Government, 

the Government of India has approved an incentive fund 

of Rs. 106 crores, of which Rs. 98.68 crores has been 

disbursed to the State vide letter dated 28.03.2022. A 

copy of letter dated 28.03.2022 of approved an incentive 

fund is marked and annexed herewith as Annexure 

R13/12. 

15. Furthermore, to enhance the capacity of the Village 

Water Sanitation Committee and the local residents, 

Gram Panchayat level training sessions have been 

systematically arranged through the WALMI. A total of 
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8000 training sessions have been conducted at the 

Gram Panchayat level, resulting in the training of 

approximately 160,000 individuals. The training 

modules covered essential aspects, including water 

security plans, water budgeting, instrument utilization, 

and the monitoring of water levels and quality. The 

copies of Letter dated 27.01.2021 of WALMI and 

Pertinent training materials employed during these 

Gram Panchayat-level along with photographs of 

sessions are marked and annexed herewith as 

Annexure R13/13 (Colly).  

16. That as regard to remedial measures for enhancing

ground water recharge for improvement in decline of

ground water levels, the other responsible agencies of

the State is Water Shed Mission under Panchayat and

Rural Development Department Govt. of Madhya

Pradesh. The relevant information pertaining to the

progress made is available with them and the same may

be acquired to augment the progress reported by the

Water Resources Department. That a progress report is

also marked and annexed herewith as Annexure R-14
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17. Hon'ble Tribunal may kindly be pleased to take the

aforesaid reply on record. An Affidavit in support is filed

herewith.

Date: 02.02.2024 
Place: Bhopal 

COUNSEL FOR 
 STATE OF MADHYA PRADESH 
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Dynamic Ground Water Resources of Madhya Pradesh-2022 
 

  

17 254

Gaurvanvit Jain
Annexure R13/1



Dynamic Ground Water Resources of Madhya Pradesh-2022 
 

DYNAMIC GROUND WATER RESOURCES OF MADHYA PRADESH, 2022 

 
AT A GLANCE 

 
 
 
 

1. Total Annual Ground Water Recharge (BCM) : 35.24 

2. Annual Extractable Ground Water Resource (BCM) : 32.58 

3. Annual Ground Water Extraction (BCM) : 19.25 

4. Stage of Ground Water Extraction (%) : 59.10 

 
 
 
 

CATEGORISATION OF ASSESSMENT UNITS 

 
(Blocks/ Urban Areas) 

 
 
 

S. N. 

 
 

Category 

 
Assessment Units 

Annual 
Extractable 

Ground Water 
Resource 

 
Recharge Worthy 

Area 

Number % MCM % Sq KM % 
1 Safe 226 71.29 22557.5 69.24 190725 70.81 
2 Semi-Critical 60 18.93 6068 18.63 51807 19.23 
3 Critical 5 1.58 536.36 1.65 4249 1.58 
4 Over-Exploited 26 8.20 3417.77 10.49 22579 8.38 
5 Saline 0 0 0 0 0 0 

Total 317  32580  269360  
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Nas 

2 

2 

SuD: Draft EFC Memo for World Bank assisted "Atal BHujal Yojana (ABHY)" 
Comments regarding 
Ine undersigned is directed to forward the EFC Memo, duly approved by Hon'ble 

Minister (WR, RD&GR) on Atal BHujal Yojana (ABHY) (formerly known as NGMIS), a Central 
ctr Scheme, with World Bank assistance. for participatory ground water management In tne 

(itbrioritized water stressed areas of the sStates of Haryana, Gujarat, Rajasthan, Karnataka, 
Manarashtra, Madhya Pradesh and Uttar Pradesh. 

3 

2 

3 

4 

It is requested to kindly furnish the comments on the aforesaid EFC Memo latest by 
01.12.2017. 

No. T-13012/9/2015-GW 
Government of India 

Ministry of Vater Resources, River Development & Ganga Rejuvenation 

5. 

6 

Encl: As above 

Shram Shakti Bhawan, New Delhi 
Dated: 22nd November, 2017 

The same has already been e-mailed on 17" November, 2017. 

Cat/et Secretary. Cabinet Secretariat, Government of India, Rashtrapati Bhawan, New 
Delhi 

Rit 
(R. N. Dixit) 

Under Secretary to the Govt of India 
Tel: 23766 907 

e-mail: gwdesk-mowr@nic.in 

Principal Secretary, Prime Minister Office, South Block, Raisina Hill, New Delhi-110011 

Joint Secretary (MI), Room No- 39-B, Depatment of Economic Affairs, Ministry of 

Finance, North Block, New Delhi 

Joint Secretary (Budget), Room No- 168-B, Department of Economic Affairs., Ministry of 

Finance, .North Block, New Delhi 

ts...l.21202o 

Secretary, Department of legal Affairs, M/o Law & Justice, Shastri Bhawan New Delbi 

Secretary, Ministry of Panchayati Raj, Sardar Patel Bhawan, Parliament street. New 

Delhi 

Z. SG. 

For nereylin plce. 

W. .D, 
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F€rfu -
- qiTTFT faTTTTT

ifflan
FRT rm, fro-462004

:,  erTfu  ::

fro ffroo s fflTap 2020
trmt5 TtF 19-70/2020/1/4 If      GTE ife rfu rm iTFT E" FErfu ae~rf

_:::=:__=:=:-=-f=i====:-:i-I-:::i-:--=i--::---:--i--_-------wh Tri fRE) ffl RE fin Trm a I
2         FErfu rmFT,  ThpTap rmFT fro $ 3rfu t5Trffi 553/1068/2020"9

g=tfftffrois;4g;2ofrEmTFTT¥iqurfuS+f±tefiflFTFF
3.         rna tiirm,  ra ratma T¥ TTh ¥ii5EiT fin,  rna ife FFTan,  TFTFT FT;T¥

gir¥g¥rfuRT#¥S%rfean_=±¥ri°;#=:±¥=nd
¥rmrmqEenchangELth*fflENdirmT¥c)SFT©tryi{¥anffi
rm a :-

I.       5ca ffi, Ftrfu ¥maq

;'jl\¥F¥¥¥¥F=,Ear-ELin
\,. 11'3dm  Tea  rfutr/H€E -fife,  TT.g.  €-mrr,  -,ci*  fTIT

3FT ¥RI rfu/qgqF rfu, F.F. enq], ap fro

Vl[

IX.

XI.

XII,

4.

5.

ap J`rfI\Ij\

--,--   `

-         3TapeJ

-       iTTm

-       TrFTJ
-           TT` ,I FT

3TqT gr rfu/xp qfha, T.H. €, dr HrRE qTfanfin    -     rmq

¥¥¥an¥xp¥T¥::¥maha;=in_I-i:fa
%in¥FH(¥ct¥O¥::)EF3Tfro(RE),fflrmFTfin,pife

¥Tng±fa*=_TEN#qu¥SEL=#':C±ffis
rna en Frfife rf in 3T:Iliif±H ap 3fr¥ Bwi fa5qTapT qu q7TfPr Efi
dian rm I

RE ri  f+an,  3FTiET Ham ¥iiTFET Eg fir fa.fqiF nd±iqt fan th RTTFap

EE EiEiiil
fa/maHRTEmrfuTiwiTffrochfflTftfroci(ongoingschemes)

isms¥F¥air,o#ge#,=gREg=!
ffiTfro tB f5Thirm qPr RE rm qffi gTrfu RE an rmen q5Th I
5Tfro EB f± fe FTTfch7F`[±=IT aft I
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7.     ± E5 ffroTRE te qi]q inFT qft 3]Tapqt5i;::rr qFT erieyquT giv 3Trfu
ffll  I

8.    rfeF EB fatTTffl qfr fsun qPr rfu E5i 3Tti}H rm q5wh 5a iTan ng
RE al fro fro RE..RT (T].th.qu.i) ri trPrFT tpiFT I

9.     ¥Tffl rfu,3ramfro Rrfu ant (sLisc) tFT ffndffltF Trf 2020-21  T}
2024-25  FT dr I

io.   trffl rfu 3TthTTrPrq Rrfu fit ( sLisc) ii=iiT ndq5 3  Fig * Gqrfe HTiH
ffii=3# qT HTrfu tF¥ ffian dr I
rna rfu 3rarfu fan " ( sLisc) S at EFT rfu EFT ng fifro

3TEiT iFiT qtffl -ffl iiiE€t]iEiT an rfu 3,3  # 3tRE Tffirfafatfii  (Activities)  a GT3iTT{

whl

i  rfe `TCF  19-70/2020/1/4

Hian:-

Fcrfu  t5  TTiFTT]ra  t}  i=.TIT  E

-(i!xpFT!gi----
TTTrm  RETrHi   ra'FTm

tfro,  fa=rfe  a I  itma-i:i.  2o2o

1.   ffi i* 3TEqer/i]i=H/:F]ri=::ca rfu I
2.   HBH rfu, gRE+ ffTfro, q5rRI qfro I
3.   ffl  Hfin,  gen rfu zma-ft::FTH  F5rran,  qfro I
4+   xp rfu,  FE:urtw ¥m]iT,  iHa rfuE;r;:I ELTT,  FFTrm,  qfro tft dr REl  ;+rTfi

EiRE I

5.    uqiiErrRE,  -iFTTiFngs  ii]rran  qiha I
an dr 3TTqRE edffllt te ife I

en(l*,\+o-------
F€qrfu`~-enH{-Tit

~,'dr  H-¥rrflT  rarHiTi
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ha, fas 05 /11 /2020

g=#/2#¥#l,.'#==iFrferma=ErfuNFrfui:£
#  qFi;;:r  chfa  giv  qin  g5  3]EF  `ptT  in  iFT7iL tfr  Trf  €i  EiT  tin  t}  affi  rfu  ts

g±inItr5 3iap tg 6 fca g5F¥T: im, rfe, qiFT, tFngv, Etq5FT Ta fxp fife t} 9 faiTTed
(HTTTi, qe]fin, 3TGTqTT5, t5ng{, life, iTGTiTTT¥, qdr, qrfu ¢ RE) ffl aqT ffi5ffl TFTT g I

2.          qtrfu ¥iiqq, iTHTE qiTRE fa`m t5 ChTfu q5FiF 553/1068/2020/1 /9 fro fas 24

H 2020 gi{T 3T€;a qgr rfu a ffarqTFT te qq thFT fa`m tfr ha giv q]raT iitIT ¥  I

3.       ~   qTET  ijfflE7i],  id  faq5Tu  qu  TiTTT  g]i5gTl  fin,  qq  rfu  fiirm,  i]im  ffli5TT  giiT  3]i=5T
qFq rfu eq di iTq;.g aTEiH nd-2020 qch  "  S far TTT ITif fRE Ei erfu fu 4.3.1  tfr

q;fin 19 fi farg TrT qiqeniT G]gffl¥ =H TRin t$ 3iwh rfu a rfu drat fi TREi] wifi wick
faifr qffi tS ffro, faFT=:i:iFT,  3T=rm, dian maT   firqiifro ti ch ffldi TrfaiRE t} HFiffl

Bq rna enqT Tfii[ Ei{T fan TRin ffatITffl at Oistrict Project Implementation Unit-
Dplu) q5T r]Hittlii iii5T fa5" iFTrm € :-

1 3TEHer 5atFer
HTTT{;rfe/±;frm;tFiTnIvqiFT

2 fitffi 3TEN I,                th, iFTa whit fa`m
11.                an, ds RIiieT thfan
Ill.            ffi, rfu qifan dr
Iv. an agiv ife EiiT iFTffi5tr qima

3 " ffidr qiT                              ,  qT  ft`TTTT

an faha er ti-, ap fin
4 ha 3Trm ire xpiT fair/HEit7tF QFTTET fair,  qFtT tia]uT at

5 qu€ lFC rfu (Contractual hiring) EliT

6 igTH Ei# ffi"te          (2qtr) ffl (Contractual hiring) Elfl

f~in___qRinfa5qffl=i.FedS_se-finqRrfuf±at,marfu3Tfflfan
5rm alra (sLlsc) T¥ ifa riihe ajrfe mi= (spMu) a "t€T IRE fRE Ta giv tF
3]Tqi{ qT arm a fa5t7ffli] e5 Eted an  I fin qf± f± at t} rfu
rTT|,-€+iT¥ a  :-

I.    tiara faTtrii a apfir fagrHed # apTTTrm a rm ed tlTa gen rfu  ovater
security plan) ri an tFffl  I

Desktopm inesh/Dines h2 020A,etter 2020 - i??i.iT
\\ \ ro
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11.      q]iiEr tiitFii giv iitjq enHT qfr rfu indi ae rfu,  tPr.FT.t}.TH.qitr.  ctTf± t} -dyq<ji.tl

a tFiT q{en wh (Water security plan) ffl f± q5m  I
Ill.     i]FT a tliFT 5rm in t} 3]=Hi¥ fas HT5 Td ed rfe tliT ri€FT t} EiiT in ¥

* a fun agdi @LI) ch rna 5=]T rfe i]i=tT ¥mFT a riiHTFT wh ancentive) mTFT
ti ffl tits  I

IV.      i]iTT  riqitTET  ffl€¥  faima  TaFT  tFT  fin  if7i  qi  ¥q7d^iq,-w  trm  affro  ed  gp  qtFTE
3TrfeT  ts tPr,3Tng.i.  ed TngET 5=]T   I

V.

VIII.

qi€¥ faiae tim # ch E aa Ta € tin3# (qan - MGNREGS, PMKSV,
3]iq try/de atfer tfr fr) a EE5ch a q7± q} gfffi q5qT I
fin wh tiT]H taTT ¥ fafiE tffi a qi]i= tFT 3TTaE] 5fife q5i]T I

fin qfitin f± gad @istrict Project Implementation Unit-DPIU) a rfu
FT  ffiiF  fin  37tH  gr  tin ch                 qfr fiifin  3.2  ¥ 3ffir qiaRE
(Activities) t} 3T5FT dr I
3TH8T fin qRin  rcoqMqi  ed  Pistrict  Project  Implementation  Unit-DPIU)
rfu  Hfife  flTFT-HTRI  qT  7Itrfu  eniFT  tliT  whFT  fa`m  q  ire  €iqtcrc`  dr
ife ffiiife qpe (spMu) ch ffi ch I

Ttrfufroi5z2iz2Oi6zngz3iri4a+
5irtlrFTfu:-

qwh a +{i`rtiimi5iT a qFT a

rmvlffi"\%ap

qwh -,
ffl tftrTFT fin,

fro, faso I/ 1 1 /2020

• 1.  i5q rfu, BtH rfu 5irfu, iffltFT, afro I
2.   Gngqi]; eniii tim, eniii  I
3.  ffi t} 3Teqer/tFatFer, fin IRE/ds/qiFT/tFtTnlT/Era5TT7TtF/frm I

• 4.  9BH 3Tfin, iHffl thFT faim, afro  I

.  5.   Ber GTfin(an),  tli7 whFT ffi`TTTT,  afro I

6.  FIT ap3fflfun, fin tTTTTt/rfe/qiqT/t5iTngv±/fffi I
7.  cr,iqriiicM th, tiF inFT fairm/alq7 fflvezT ffi faiTFT/rfu tifan dr fin

fflTrvrfe/qiT/ng/±/fani
8.  ire   epra   fair/flEit]tF   aIFiT   fair,    april   wiciuT   at   fin   tiTTTT/ch/qiFT/
.  ng/aEFTTTT6/frm I

9.    u        , ap farm, fin iTTTT{/rfe/qiT/-ng/±/frm I
tft ch¥ wi ife I

DesktopDinesh/Dinesh2 020fuetter 2020

FT?rfuq,,\
iiijq-wE¥, -,

ffl thqi fir -
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33 270



1

Memorandum of Lnderstanding

Between

Madhya Pradesh Jan Abhiyan Parisad (MP.JAP)

And

Project Implementation Ag{'nc~' (PIA), Atal Bhujal Yojna

'Vater Resources Department, Government of Madhya Pradesh, Bhopal

For

providing technical and management support to the District Program Management Unit

( DP\-Il') / State Program Management Init (SP1\Hl) / Panchayati Raj institutions and

other Program stakeholders in selected clusters of water stressed clusters of GP's identified

for implementation of Atal Bhujal Yojna (Atal Jal) for 6 District of M.P in the capacity of

District Implementation Partner (DIP) .

l(
This memorandum of understanding is made on this ~. \ 3 day of January 2021 between

(A) Madhya Pradesh .Ian Abhiyan Parisad (\IP.I:\P,

A]\'D

(8) State Project Management Unit (SPMU), Atal Bhujal Yojna. Water Resources

Department. Government of Madhya Pradesh. Bhopal

Wherein the Water Resources Department. Government of Madhya Pradesh, Bhopal has been

identified as Project Implementation Agency (PIA) for implementation of Atal Bhujal Yojna for

6 district of M,P, under the Central Government funded Scheme of GO\1. of India

AND

Whereas the Project Implementation Agency (PIA). Atal Bhujal Yojna, has approached Madhya

Pradesh Jan Abhiyan Parisad (\IP):\P) for providing technical and management support to the

District Program Management l'nit (DPr'vlU) State Program Management Init (SP:\1l )

Panchayati Raj institutions and other Program stakeholders in selected clusters of water stressed

clusters ofGPs identified for implementation of Atal Bhujal Yojna (Alai Jal l in the capacity of

District Implementation Partner (DIP) ,

ANI)

34271
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Whereas Madhya Pradesh Jan Abhiyan Parisad (MPJAP) offers to undertake the work and

represents that it has technical knowledge. and expertise for carrying uut the work and hence.

have submitted their work proposal.

Now. therefore. it is hereby agreed to the following: -

1.0 l lnlcss repugnant to the subject of context. the following work and expression shall 111

this' MOl" have the meaning as given under:

1.1 '\Iot" shall mean this \IOL' document including project proposal.

1.2 'Project' shall mean providing technical and management support to the District Program

Management Unit (DPMlJ) / State Program Management Unit (SPMl ') / Panchayati Raj

institutions and other Program stakeholders in selected clusters of water stressed dusters

of CiP's identified for implementation of Atal Bhujal Yojna (Alai Jal) in the capacity of

District Implementation Partner (DIP,.

1J 'FfTective' date of MOl ) shall mean date of signing ofMOU,

1.4 'Parties' shall mean both Madhya Pradesh Jan Abhiyan Parisad and Water Resources

Department. Government of Madhya Pradesh. Bhopal and "Party" shall mean either of

the parties,

1,5 'Work shall mean duties. responsibilities and obligation of Madhya Pradesh .lan Abhiyan

Parisad (MPJAP, under and in accordance with this \IOll,

2.0 VALIDITY PERIOD OF MOU

2,1 The MOU will remain valid initially for a period of live years from the date of signing of

this MOL.

3.0 OBJECTIVE

3,1 The Project Implementation Agency (PIA). Atal Bhujal Yojna, Water Resources

Department. Government of Madhya Pradesh. Bhopal has been entrusted with this job. Madhya

Pradesh Jan Abhiyan Parisad (\IPJAP). being the premier organi/ation approached hy Project

Implementation Agency (PIA). Atal Bhujal Yoj na, Water Resources Department. (ill\ ernment

of Madhya Pradesh, Bhopal for providing technical and management support in the capacity or

District Implementation Partner (DIP) to the District Program Management I Init (IWMl_') ,/

State Program Management Unit (SPMU) ! Panchayati Raj institutions and other Program

..~ J
. '\~. L lc /'.t,C:'
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stakeholders in selected clusters of water stressed tiP's identified for implementation of various

activities envisaged under the Program to achieve the goals and deliverablcs set under Atal

Bhujal Yojna.

·HI AREA OF OPERATIOJ\'

-l.1 I he scheme is being implemented in 9 Blocks of 6 districts in 'Iadh~ a Pradesh. as

show n below:

District '-Name of

No. the
District

Name of

Block

-TT;)tal No. '

l
of Gram

Panchayat

I

81

75

___ ~ ___.L ___.L _

/: J--''\-2' C(i/~

Chhatarpur

I

Chhatarpur

Nowgaon

Clusters of G 1)'1

Achhatt, Ataniya. Atrar, Bagauta.
Bandhikala, Bangayn, Bara, Bari, Borha.
Barayach Khera. Bardw aha. Barkonha.
Basara. Bihata, Braj pura. Boodaur. i

Chhapar, Chhirawal, Chauka. Dalen. Deri.
Dhadari, Dhamchi, Dhamaura. Dhilapur,
Dhauri, Gaharwar, Gangayach, Gathcwara,
Gora. Gaurgayn, Guraiya, llama. Hatna.,
l limrnatpura. Iakara, lsha nagar. Kadari ..
Kadawan. Kalaui Kalapani. Kanti, :
Kashipura, Kedi. Khadga:- an. Khark a.
Khairon, Khonp. Kir.npura. Kood, Kurra,
l.aloni, vlaheba. \tal Pura. vlatguwan.
\lol"\\a. vlurraha. :\andgan:-a Kala.

Ncguwan. Niwari. l'udariya. Pahadgaon,
Panotha. Parapaui. l'athada, Pathapur.
Pidpa, Puchhi, Purwa, Ramgarh, Rampur I

(Kurra), Rampur (Dhil.u. Rampura.
Ranguwan, Salaiya, Sar.mi. Sigaun, Saura ..
Sukwan, Thara, ludar.

Alipura, Arna. Bada Gaon, Banchhora,
Barat, Barrohi. Bedar, Bhadarra. Bhadesar. '
Bikaura, Bilahari. Budrakh, Chandaura,
Chandrapura, Chaubara. Churwari, Dauni.
Dauriya, Dhararnpura. I)higplIra, Dilaniya,
Galan, Garroli. Gaur. Gaurari. Gudara,
Gursari, lmaliya. Jhijhan . Juran. Kaithokar. I

: Kakun pura. Kararaganj, Kuratha. Khiri.:
Khirwa, Khurda, Kurraha. Lahcdara,
I.ugasi. \ ladarkha. \lahed. \ luhtaul. \ lalka,
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: District· Name of ,.
I

No. I ..... t~e
~i.<:t

Darnoh

Name of
Block

Total No.
of Cram

----+-1. _P_a_"_ch_ay!!t+ _
Mankari, Manpura,
Mataudna Cnauban.

Rajnagar 86

Pathariya

62

Clusters of G Ps

-

Mataudha Besan,

Mall (Pur). Mall
Sahaniya, Mawaiya. Mukharra. 0.'ayaGaon.
:\t:gllwa. 'una, Padwaha. Paretha. Pur

(Mau ), Putariya. Ragauli. Ranipura.
Sahaniya. Saila. Sardar Pur. Sarsed.
Sindurkhi, Singhpur. Sinurawan Kala.

Singrawan Khurd. xunati. I atarn. Teela,
Iindani. Ujara. Urdrnau.

Akauna. Atarra, Harnari. Barnhori
Bahadurju, Barnitha, Hamnaura, Bandani,
Bara. Barakhera, Bardwaha, Barcthi. Basari.
Bcdari, Beniganj. Hhabhuwa. Bhaira,
Bhinyutal. Bila, Birauna. Chandranagar.
Chaubar, Daharra, Dalpatpura. Dharnna.
Dhawad, Dhoguwan. Digauni, Dumra,
Gadha. Gangwaha, Ganj, Ghoora, Ghunchu,

Gornakala. Gora, Hakimpura, Imiliya,
lmlaha, Jhamtuli. Kabar. Kadauhan, Karri.
Katara, Khajwa, Kheri, Kota, Kurela,
Kutiya. l.akheri. l.alpur. Majhguwan.
vlanivn. vlaumasaniya. ';Ill;.:!. \:ahdaura.
'and. '.1\ auaon. Onta Puma. Pahadi

I Bawan. Pahadi l liraju, Pahadi Mairnaru,
Puhara, Pahara Purw a. Para. Par« a. Patan.
l'atharguwan, Pay. Pecra. l'ipat. Pratappura,

Rajgarh. Rangunwan, Salaiya. Sandani. I

Scwadi, Shivrajpur, Silawat. Silon.
Surajpura, lalgaon, likari, Tilauhan.
~Jdaipura. Umari)'0~ikrampllr.

----

Aslana, Badagaon, Bakcni, Bansa Kala.

Bardhari, Barkheda Durgadas, Belkhedi,
Bhonrasa. Bilani. Bobai, Botrai. Chiraola.
Deolai, Deoran, Guda, Harduwani, Hinota

Narsingarh. Imlijog, Jagthar . Jamuniya Mal,
Jerath, Jhagar . Jortala. Kcolari, Khejrakala,
Khcjralakhraoni. Khajri. Khiriyasankar,

I Khaojakhcdai. Kindroha, Kishunganj.
Kumcriv a, Lakhruoni. vlehalwara .

. \lahal1tr_l~amarkha. \ lankora. \Iara.

4
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District
No.

Name of
the

District }

Niwari

4
Panna

:\amc of
Block

:\iwari

Ajaygarh

Total :\0.
of Gram

Panchavat

-1 ..

65

5

Clusters of r:Ps

Mirjapur, Mohanpur. Nandrai,
Narsinghgarh, Neguwan. Pipariya Champat.
Pipariya Turkai, Pipriya Chhakka,
Pipraodha Chhakka. Purapayara. Rajwas,
Rangir. Sadguwan, San sa. Satpara. i

I

Scmrabuzurg, Semralakhraoni. Scmralodhi,
Shahpur, Sirkhedi, Sitanagur. Suhaw.
Sujl1_ipur. Sukha. . _

71

I Axatikhus, Astari, Habai. Bughat. Bahera.
I Baproli. Bangayankhas, Haraipuru. Basoba,

Bas\ an. Bhamouru. Bharipuru. Bhectri,

I Hijo r. Bilt. Binbara, Chacha« li. Chakarpur.
Chandawani. Churara. Devrikalrau,
Dcvrinavak. Dcvcndrapura. Dhamna.
Dh;'1\ abanara, Dhimarpura, Ghooghsikhas. .
Gidkhini. Guvavali, Gujarra Khurd, Gujjra .
Kala. Jamuniyakhas, Janouli, Jhingora.
Jijoura, Jikhangaon, Jugyai, Kena,
Kathupahadi, Kishorpura, Kudar, Kuluva
Khas, Kumahrra Khas. l.adapura Khas,
Ladwari. Madore Poorv i. Maharajpura.

I Majra Makara. Makara. Mudara. :\oura.
I :\a;akhcra. Pathar.im. Pathari. Pipra, Poha
. Khas, Pratap Pura. Puchikurguwan. Rajapur, I

I Rajpura. Rarnnagar. Sakooli. Sendri,
Shak t ihheron. S indoorsagar. I aricharkhurd ..

Teharku. Thouna, Tecla, ( 'hollra. lrdoura.

j Amarchhi, Bahadurg.mj. Bahirwara,

Banharikala, Bnryarpur Bhurniyan.
Baryarpur Kurmiyan, Barkola , Barouli.
Bceru, Bhadaiya. Bhairaha. Bhakhuri,
Bhapatpur Kurrniyun, Bhasunda, :
Biharpurwa. Bihar San aria, Bilahi,
Chandoura, Chhataini, Dcv alpur, Deogaon,
Dcora Bhapatpur, Dharampur, Faraswaha,
Gumanganj, Hanumantpur, Hardi.
Hamampur, Jaitupur, Jhinna. Jigni,
Kagrekabara. Kalyanpur. Katarra. Khora.
Kiratpur. Kuwarpur. I.odhapurv a. I.olas.
vladaraka. __ \!_ajhgaill, vlakari. vlohana.
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District
:\ o.

5

Name of I

the
District

Sagar

Name of I Totall\o. Clusters of (~Ps

Hlnck I of Gram
vat i.,t Nandanpur. Narayanpur, Nardaha, Navasta. i

I Nayagaon, Padaraha. Patha, Pista.
I Pratappur, Rajapur. Ramnai, Sabduwa.
I Salaiya, Shanguraiya. Shapura, Siddhpur,
, Silona, Singhpur. Sinhai, Taroni. Udaipur. I

. Yisllramgani. I

Sagar

6

Tikamgarh Baldeogarh

. J

,/'\_;"~t L 'Vt. JI... .:
-' c.:..---' ___

81 Amet, Apchand, Bachhlon. Badkuwan,

l

l3adona. Baheria Gadgad, Bamhori Bib. I

Bamhori Dhunder, Hamhori Rcnguwan,
Hannad, Bansiya. Bararu, Barchha. Baroda
Rchli. Bclai Mati. Hcrkhcri Guru. Bcrkhcri
Sll\\ ansh. Bhainsa. Bkl iIIS\\ alii. Bhonhari.
Biharikhcda. Biharipura. Bindwas,

, Chandrapura. Chatur bhata. Chitoura,
Dhana, Dhura, Dungasra, Gadpahra Muhal,
Ghatarnpur. Gidwani, Girwur, Guda,
Guraiya, Hanota kalan. Ililgan. Jasraj,
Kaijra Uddet, Kapuriu, Karaiya. Karrapur,
Kerbana, Khadera bhan. Khejrabag, Khiriya
Khurd, Kisanpura. Kudari. l.idhora Khurd,
I.idhorahat. Magron. Majguwan.
Majhguwan Ahir. Menpani. Midwasa, I

Mohli, Mokalpur, :\arayanpur. Padariya.'
Pagara, Pamakhedi. Parsoriya. Pathariya Jat.

1

Pathariya Hat. Patkui, Ragoli. Rajauya.
Ratona, Renwjha, Richhawar, Richhoda, i

Rusallu. Sadcri, Saikhcda. Sarnanapur. '[
Sanodha. Semra angad. Sidguwan.
Simariva. Sironja, Surkhi.

+ --~---~----

I

I Ahaar, Aroura. Badauhat. Badera. Baisa.
I ~

Bancra. Banpurabujurg, Banyani. Barrne,
Bhclsi, Bhanpura, Bhilouni, Brishbhanpura.
Budoura, Chanderi I\.has. Chandrapura. I'

Chaubara, Chhidari, Darguwan Khalsa.
Dcvi Nagar. Deri. Dcvarda, Deopur,
Dhanera. Dharampura. Doh Chak
Doobdei. Doonda Khera, Dumbar. Dugra
Nagar, Futcr Chakra I. Futcr Chakra ~.
Ganeshpura. Gora, Gukhrai. (iuna, Hata.

; l lccrapur _ Khas. I Icerap Ir :\ajdeek80

'~

... j, .r ,
'v-....._I /
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I rii...trict I Name of I

No. the
District

Name of I Total No. r
Block of Gram

Panchayat

Palera
71

----'--- - -- -- --

Total Nos. of GPs
-----

7

Clusters of G Ps

Sarkanpur, lmliya. lmlana . .latcra. Jinagarh,
Kachiya Khcra. Kailpura. Kannpur, I

Karrnasan I lata. Khajrar, Kharecla, Kharon, I

Khaira, Khodera. Kotra. Kudi!a, l.adwari :
Khas, l.akheri. Lamcra. Loharra. •
Majhgawan, Malguwan. Maupasar, Matol
Khas. Mouneka Khera. Narayanpur. Pachar .
Khas, Pharkapathrai. Patouri Jagccr,
Patharguwan, Pipra, Pipramadori, Rajnagar.
Rampura. Sarkanpur, Sarkar Khalsa.
Shyampura, Sijora. Sujanpura, Surajpur
Khas, Talmau. Tecla.

/~,Iampura. ~~a\ai. Bakh~1t Punt. Bamholll:i I

Kala. Baidri. Bunnc Buiurg. Barana, Ran.
Bela. Bhadrui. Bhagw ,{nt ~Pura. Boodour.!
Chari. Dantgora, Dinau. Dariyapura.
Gadari. Ghoora Khas. Gov a. Gouna, Guda

\:a3deek Pali. I Ianouta. I \arkan Pura.
ltayali, Jaruwa, Jewar, Kuchiya Guda,
Kachora Khas, Kalra, Kanjna. Kapasi.
Karoula. Kancra, Kharon, Khargupura,
Khajri, Khera, Kudyala, Lahar Bujurg, I

Laron. Mahendra Maheba, Maheva Chakra-
! 3. Maidwara, Mahai. Magrai. Madori. i

Maheva Chakra=l. Navauaon. 1\;iboura.!
Nuna, Pahadi Bujurg, Pali. Para. Pathari.
Phoolpur, Prcmpura, Purcniya. Ramnagar
Bujurg, Rampura. Ratwas, Sagarwara, I

Saipura, Syawnni Khas. Simra Khurd,
lapariyan Chouhan. leel.mercni. Tori,

Touriya Khas, l 'daypura. Iprura. Vccrpura. ,

672

5.0 SCOPE OF \VORK AND TECHNICAL REQrIREMENT

5.1 SCOPE OF WORK

The District Implementation Partner (011» shall work <It Block I (;I> level! Village level, in

coordination with District and State level agcncrcs including Panchavati Raj lnstitutions

\ \_
/7'- . ,---(

l~~r.-
}Ll .>:
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(I'Rls) and villagers, DIP shall provide all necessary support to block level district level

functionaries and hand holding of GP workers in execution of Gram Panchayat (CiP) / Village

level activities

The Cram Panchayat / Village level activities will broadly include-

Create / Build/strengthen the standing committee on Water ami Sanitation vlanagcment

Committee (WS!\·1C). Swachh Bharat Mission Committee. Jal Jiwan Mission Committee. Self-

help group. Woman's participation and Water User Association (\\TA's) Community Based

Organization «(BOs) in the GPs with members to support preparation. planning. budgeting.

management. and implementation of Water Security Plans (WSPs).

/I'" Convene Gram Sahha in consultation with Gram Panchayat for review/discussion of water

budget/WSP and passage of resolution for approving the \\lSP.

/I'" A warcness creation and sensitization of the local communities ensuring comrnunitv

participation in planning and sustainable management of ground water.

/I'" Undertake data collection and entry in \1IS bv identifying the Volunteers from (iPs and to

train them in data collection related to ground water levels, rainfall. water quality etc.

/I'" Conduct trainings and communication programs for all stakeholders tll enhance beneficiary

community engagement in the Program activ itics. Develop communication stlat<:g;, fur lEe
acti \ itics

/I'" Drawing support from the PIA. CG\VB and I)PMl1. conduct community consultations at

village levels for preparation of WSPs and water budgeting and submit to Gram Sabha fur

discussing WSPs and passage of resolution for approving the WSP.

/I'" Dcx elopment of G P level water budgets. it \\ iII he updated on a regular basis (at least once

every year).

/I'" Coordinate with DPMU, block- and district-level administration for assistance, III

monitoring implementation. community communications. and behaviour change initiatives

/I'" Assist DPMU' SP\11' for inclusion of program activ ities into the :\ WPs based on the

activ ities and budgets approv ed in the \\ ~p for the district div ision lor approv al of PIA

/I'" Guidesupport Program partners and expertsagencies like. Gram Panchay at« (CiPs).different

water user groups and field units of the state line departments of Agriculture. Horticulture.

Sericulture, Minor Irrigation, \~/RD,Animal Husbandry. Block Office, etc .. in development

and implementation of WSPs

/I'" Ensure that activities implemented comply \\ ith environment and social norms. as detailed

in the approved \\'SPs.

/I'" Collection. compilation and analysis of secondary and primary data related to both surface

and groundwater sources. availability. quality. utilization & irrigation approaches being

\,.-'"('.- -._C

]-, ~""_) / .'
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followed and prepare baseline pnor to orgaruzmg the water budgets. estimates. and

workshops at Gram Panchayat level.

,.. Support the Gl's in exploring and developing options for innovative measures fur achieving

water security hy improving and maintaining the water sources and increasing storage

capacity to deal with incrcasi n!l seasonal \ ariahi Iity in the a \ ai labi Iit~ ,

,.. Building capacities of the GP Members and community ill the \ illagvs, b~ organizin]; water

budgeting workshops on supply and demand sides of water resources. \\ atcr quality.

sustainability. water security including maintenance of the assets created under \ arious

schemes and programs for water resources conservation, dc\ elopment and management.

,.. Ensure inclusion of program activities into the Annual Work Plan (A WPs) based on the

activities and budgets approv ed in the WSP for the district.div ision and state level for

appnn al of Project Implementation Agency (PIA).

,.. Prepare Program implementation progress reports,

,.. Guide support Program partners and experts 'agencies in implementation of WSPs

,.. Co-ordination of Program inputs and activities at the \ illagc CiP len: I

,.. l.stablishing effective working relationship among Gram Panchavatx ((iPs). different

water user groups and field units of the state line departments of ;\griculture. Horticulture.

Sericulturc, MJ. WRD. Animal Husbandry. G\VD. Tuluk Office, etc. for preparing the

water security plans at Gram Panchayat level.

,.. Facilitate season-wise GP level water budgeting In collaboration with District Program

Implementation Unit

,.. Gee-referencing or all assets pertaining to water resources and irrigated areas present 111

the Gram Panchayat.

, Submitting of the Project Implementation Completion Report (PCRI) to DP\1l1 SPMlf.

\
.~ '; '\ r ;
""'-/ -'
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5.2 DISTRICTWISE DETAILS OF MANPOWER TO BE DEPLOYED BY MP.JAP

S. Personnel Required Required Number of Personnel Required to be Rema
Nil. Required Qualification Experience deployed (Districtwise) rks

I.
::: .c
Co I.

I. ~
~ ..c :L- 'i: ~ ...
~ - ~ c e

E :: :: ~.c ;, c :L ~ -.c ~ .::. :: :: 0

'-' 0 .,. Q.. Z f- f-

T cam leader Graduate Post \1inimum :' _'
...,

9

Graduate years

degree in experience

hydrology! for Post

Water Graduate /

Resources! X Years for

Civil! Graduate

Agriculture

Engineering

2 IE(' lxpert Graduate / mini mum ~ 3 '") 9-
Post Graduate \ ears

degree ex peru-nee

3 Agriculture ( iraduatc mini m urn ='
.., ...,

9,

Expert Post Graduate vcars

degree in experience

Agriculture

Ground water Post Graduate minimum :)
..,

'") 9-, -
expert degree in years

(1-1 ydrogcologist)
Geology experience

:; Capacity building Graduate/Post minimum ='
., '") 9.) -

expert Graduate years

degree in experience

relevant lield

6 C o-coordinators Graduate Pust III i11imum =' -; l)

Graduate years

degree in experience

'\- (,C t/'v-C'--
----C~

---- " -~ /
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relevant fidd

7 Sociologist i Graduate/Post minimum 5 ~ ") 9-' -
Gender l.xpert Graduate years

degree in experience

relevant field

8 Finance Manager ( iraduatc/Post minimum .5 01 01

Graduate years

degree in experience

relev ant liL'kl

9 Accountant ( iraduatc/Post minimum .) 01 01

Graduate \ ears

degree in experience

relevant field

10 Community literate, having minimum .) 242 62 71 ().) 81 151 61'2

Worker good years

cornmunicatio experience

n skill

\ll>.I:\P will h•rvc to provide additional personnel if so required 1111' sucl'l·s:·;ful discharge 01

obligations of DIPs for implementation of the Program as per this Mol'.

6.0 DELlVF.RABLES Ai\D SCHEDliLE OF PAYMENT

Following arc the minimum deliverables and schedule of payment-

s.~ Deliverables

I

I Activities to be carried out %age -l
payment

(of Total

Contract

Amount)

5

05
----j

I

Time

Frame

1 2 3

lr;port on Geo- Collection, c~mpilation &

referencing of all Analysis of secondary and

I assets pertaining to j primary data of following (if
_-- - ,::=17 --

'\ . - lCv/'~
) k~L ,-----

4

Within 03

month of

MOU
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(d) Total Workers [(i)

Farmers (ii) Labour other

than farmers]

(e) Land use

(f) Power supply

(g) Local Institutions

__ + (h) Agriculture & Crops ~~

Submission of Report Collection & compilation of By March

data regarding (For surface 31'1 every

& Ground Water both):- year

Availability, Utilization,

Assessment of Surplus

demand, Quality, Sources,

Irrigation, approaches,

i Drinking water systemr:- --
'\ . - l_ t ry-'(/>- ".- /\k::- _.L-

S.No Deliverables Activities to be carried out

1
---i--- --- _____J

water reso~rces a~ny) 3

irrigated areas ...~ I ~~) Check dams
,

. present in the Gram (b) Ponds

I

Panchayat. i (c) Bunds

(d) Tube wells

(e) Wells

j_
(f) River/Drainage

____ ! ~g)Any o~h_erwater body

2 Submission of Reports Collection & compilation of

bn collection of data regarding:

~emographie data and (a) Population

ibeneficiary census for (Male/Female/ Child)

r
·ach GPs. (b) No. of Household

(APL/BPLjSCjSTJOBC)

(e) Live Stock Population

(Cattles)

3

on Development of

GP level water

! budgets to

: concerning DPMU

I

I

Time

Frame

4

04 month

after

MOU

%age

payment

(of Total

Contract

Amount)

5

05

20

(05 %age

per year)

05 X 4 = 20

12

_j
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-

Deliverables Activities to be carried out Time

Frame

%age

payment

(of Total

Contract

Amount)

5

I

I! 1 1
4 . Preparation and (a) To form GIS Layers of

submission of GP level I every parameters

I Water Security Plans (b) Preparation of Baseline

I

to DPMU. map on GIS Platform

(Ground Water Level,
(Payments are

I

1-4
i- -

06 month

after

MOU

I

132

40

(equally

distributed

for nos. of

GPs in

concerning

district)

Ground Water Structures,
I

I

, Surface Water Structures,

Land use etc.)

(c) To propose demand side

subjected to approval

, of WSPs by concern

DPMU and SPMU)

and supply side

interventions by Geo-

Demarcation (with latitude,

Longitude) of all required

structure.

(d) Site survey to check the

I feasibility of proposed

I structure.

~a) prepare a blockwise/G.P

wise table of different

constructed/Proposed

.structures with its financial

requirement(DPR)

b) Discussion& approval

with DPMU before

submission

-j

I

f -08 month

after

MOU

105 Preparation and

submission of District

and State Level Action

plan by consolidating

GP level Water

Security Plans for

approval of SLiSC.

!

AnnuaiiYl 10

or as· I (02 %age

required I per year)

02 X 5 = 10

l-Compilation of water

security plan at

, (Distt/Block/G.P. level.

6 Annual Report of

, program
,

I
· implementation

. progress
I___ 1

, 2-Training at different level

egoDistt/Block/GP level &
-_-

_ < r
.l c/y--LI'-- '---.
L· ,
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I S.No I Deliverables Activities to be carried out
,

-,- -%age--Time
I

I

Frame I payment

I (of Total
I

I I

Contract I

I I
I I

,

Amount)I

- _.- -

1 2 3 4 5
---

GP Volunteers

3-Com mun icationsession

with stake holders.

7 Final program (a)List the program etc.,
' 60 months 10

Implementation / which are suggested for
from MOU

1
I

Completion Report improvement in ground
or end of

and GP level Impact water management by
the

assessment report. adopting different measures I project

during entire span of I whichever

project.
is earlier

(b) GP level Impact

assessment on recharging

done through different

demand and supply side

interventions adopted

under WSPs

(Demand Side Intervention-

Micro Irrigation (drip &

sprinkler, Sensitization and

awareness of local

community for efficient use :

of water)

Supply Side- Check dams,

Ponds and Rain Water

Harvesting in G.P.

Note: - 1. All the above mentioned reports shall be submitted in sof! as well (IS in lU hard copies.

) Activities/ Scope ofWork. '[PQ and deliverables should he read in together

,\ ,- leV"" C"'-' "-"
) ~ .._ --------
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7.0 TIME FRAME OF THE PROJECT

7,1 Project will commence from the date of signing of \IOl and will 01.' completed 0:- Januarv
2()2~,

8.0 QllALlTY OF WORK

8,1 QC QA will be done by the State Project Management l 'nit (SP\fL'). Atal Hhujal Yojna, Water

Resource Department (\l.P.). District Project Implementation Unit (DP\H!) or other agcnc ,

(ics). Any correction/modification after the quality checking shall be carried out by Jan Abhiyan

Parisad.

9.0 PROJECT DIRECTOR, STATE PRO.JEeT '1.\~A(;E'lf:\T l'~1T (SP\lr), AT,\L

811(;.JAI. YO.JNA, \VATER RESOl:RCE DEPART\IE:\fT <\I.P.). OBLI(;ATION

9.1 Project Director. SPMl' will review and han: quality checking of the \\OrK done b: Mudhv.:

Pradesh .Ian Abhiyan Parisad (\IP.lAP) time 10 lime.

9.2 Arrange meeting with the representative ofMadhya Pradesh Jan Abhiyan Parisad (\lPJ:\P) for

providing requisite inputs furtherance of work as and when required.

9.3 Payment shall be made as per the section 6 of this Moll (subjected 10 the satisfactorv

completion of the work),

10.0 MADHYA PRADESH.JAN ABHIY AN PARISAD'S (MI)JAP) OBLI(;ATI()~

10.1 Madhya Pradesh Jan Ahhiyan Parisad (l\1P.1AP) shall act ill accordance with and subject 10 the

terms and conditions of \10(' render SlT\ ices and deli- cruhlcx described ill section:' &: (l till'

the area of operation as described in the section -l of the \101 .

10.2 Madhya Pradesh Jan Abhiyan Parisad (MP.f,\P) shall perform all other obligation. \\l)J'K and

services. which are required in terms or MOU or which reasonably can be implificd from terms

and being necessary for the successful and likely completion of the project.

10.3 Madhya Pradesh Jan Abhiyan Parisad (MPJAP) shall recruit technical experts within one month

time which are not part of MPJAP at the time of signing of the r-.l0U.

r C
'\ ok'_ c.. lL/y-i'?'-~
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11.0 EXTENSION OF WORK

11.1 This MOU keeps the provision for extension or enlargement or the project. ifnecessitated as per

the mutually accepted terms and conditions.

12.0 TOTAL COST FOR WORK

12.1 The total cost for the work specified III the Section S & 6 would he as per the allocation

approved by Govt. of India vide memorandum no.T-56014'li2020-AI:\L JAI. SECTIO\-

MOWR/171-177 Dated 21/12/2020. Annexure no. L Item no. A I.~ and may vary subsiqucntly

as per the directions issued by the Govt. or India. from time to time.

13.0 FORCE MA.HTRE

I~.I The term of force majeure shall include acts of (iOD. earthquake. \\ ar riots. tire. flood famine.

including lack of adequate water supply for drilling. sabotage, law and order situation and local

disturbances in the area of operation.

13.2 All payments due for work done before the interruption due to force majeure shall be pavablc.

1~.3 Either party reserves the right to terminate the MOll after lapse of thirty day s if force majeure

continues.

u.o CONSEQI'E"ITIAL OAI\1AGES

14.1 Neither party shall be liable to the other for the special indirect or Consequential damages

resulting from or arising out of the \tI0tl. including without limitation to loss or profit or

business interruptions however caused and regardless of \\ hether such loss or damage \\ as

caused by negligence (either solo or concurrent) of parties. its employees and agents of

subcontractors.

" r
l L· ~/-----

)'(
(_ ,~
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15.0 !'IOTICES

15.1 Notices shall he given by each party to the other as follows:

Project Implementation Agency (PIA)
Water Resources Department

Government of Madhya Pradesh
Bhopal (M .r.)

Executive Director
'ladh~'a Pradesh Jan Ahhiyan Parisad

Bhopal (M.I~.)

SIG:\ATlIRES

(On behalf of PIA, Govt, of M.P.
Water Resources Department)

'--"\

A"\' ,/. ,/

Project Director
SPVW. Atal Bhujal Yojna

Water Resources Department

Govt. "fifP .• BhOP.', (\I.P,') ->

k -t C . \/,c"''-- /'~

Dr JITEN\)RA JAIN ./
Project DIrector

J late Pn:IfKt Management Unit (IPMU)
AWI--'.JII V., ......... (M.P.)

r '\('('11 t ive I)irecto r
Madhya Pradesh .lan Abhiyan Parisad

Bhopal (:\1.P.)
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Contract

Contract No: GEMC-511687714114716

Generated Date: 06-Jan-2022

Bid/RA/PR No:GEM/2021/B/1385091

Organisation Details

Type: State Government

Ministry: -

Department: Public Health Engineering Department Madhya Pradesh

Organisation Name: N/A

Office Zone: Office Of The Engineer In Chief

Buyer Details

Designation: Superintending Engineer MIS

Contact No.: 0755-2779413-

Email ID: sephedmis@mp.gov.in

GSTIN: -

Address:

Office of the Engineer In Chief, P.H.E. Department, Jal

Bhavan, Banganga Square,,

BHOPAL, MADHYA PRADESH-462005, India

 

Financial Approval Detail

IFD Concurrence: No

Designation of Administrative

Approval:

Deputey Secretary P H E Department Govt of

M P

Designation of Financial Approval: Engineer In Chief P H E Department

Paying Authority Details

Payment Mode: Offline

Designation: Executive Engineer Em Sagar

Email ID: eephedmsag@mp.gov.in

GSTIN: -

Address:
Executive Engineer, P.H.E. Mechanical Division, Sagar,

Sagar, MADHYA PRADESH-470001, India

 

 

Seller Details

GeM Seller ID: 12CF180000397108

Company Name: AQUASENSE PRIVATE LIMITED

Contact No.: 09654085080

Email ID: sanchaylahari@aquasense.tech

Address:
GROUND FLOOR, C-151,,OKHLA INDUSTRIAL AREA,,PHASE-1,,South East Delhi,,

South West delhi, DELHI-110070, -

MSME verified: Yes

MSME Registration number: DL10B0013338

MSE Social Category: General

MSE Gender: Male

GSTIN: 07AAPCA1102M1ZR , 27AAPCA1102M1ZP

*GST / Tax invoice to be raised in the name of - Buyer

Product Details

# Item Description

Category

Name &

Quadrant

Model
HSN

Code

Ordered

Quantity
Unit

Lead

Time(Days)

Price 

(Inclusive

of all

Duties and

Taxes in

INR)

1

Product Name : Supply and Installation of DWLR with hume pipe protection

cover

Brand : Aquasense

Brand Type : Unbranded

Catalogue Status : Catalogue not verified by OEM

Selling As : Reseller not verified by OEM

BOQ (Q3)
STA

series
8543 672 Nos - 74,131,680

2

Product Name : O&M for a period of 5 years which will commense after

sucessful installation of DWLR for uninterrupted data transmission and two

years compherensive AMC charges including necessary trainings

Brand : Aquasense

Brand Type : Unbranded

Catalogue Status : Catalogue not verified by OEM

Selling As : Reseller not verified by OEM

BOQ (Q3)
STA

series
9026 672 Nos - 26,575,584

Total Order Value (in INR) 100,707,264

 

Consignee Detail

S.No Consignee Item
Lot

No.
Quantity

Delivery

Start

After

Delivery

To Be

Completed

By

1

Designation: -

Email ID: sunil.shakargaye@gmail.com

Contact: -

GSTIN: N

Address: Office of Assistant Engineer,

Supply and Installation of DWLR with hume pipe protection cover - 672
06-Jan-

2022
05-Jul-2022

O&M for a period of 5 years which will commense after sucessful

51 288

https://bidplus.gem.gov.in/bidresultlists?search_param=bidNo&search_by=GEM/2021/B/1385091
Gaurvanvit Jain
Annexure R13/9



P.H.E. Fairs Sub Division, Arvind Bihar,

Bagh Mugaliya, Near Laharpur Dam ,

Bhopal,

BHOPAL, MADHYA PRADESH-462003, India

installation of DWLR for uninterrupted data transmission and two

years compherensive AMC charges including necessary trainings

- 672 06-Jan-

2022

05-Jan-2027

 

Specification 1

Specification Document

Buyer BOQ Document

Seller BOQ Document

 

Note: Seller has given an undertaking that it has made arrangements for getting the stores from an authorized distributor / dealer / channel partner of the OEM of

the offered product. At the time of delivery of goods, Seller will provide necessary chain documents (in the form of GST Invoice) to prove that the supplied goods are

genuine and are being sourced from an authorized distributor / dealer / channel partner of the OEM. In case of any complaint about genuineness of the supplied

products, Seller shall be responsible for providing genuine replacement supplies.

 

 

Corrigendum

1. Extended Upto : 2021-08-16 15:00:00

2. GeM-Bidding-Corr-2530920-3.pdf :click here

3. Extended Upto : 2021-08-24 15:00:00

4. GeM-Bidding-Corr-2530920-6.pdf :click here

5. Extended Upto : 2021-09-01 15:00:00

 

 

Terms and Conditions

1. General Terms and Conditions-

1.1 This Contract between the Seller and the Buyer, is for the supply of the Goods and/ or Services, detailed in the schedule above, in accordance

with the General Terms and Conditions (GTC) as available on the GeM portal (unless otherwise superseded by Goods / Services specific Special

Terms and Conditions (STC) and/ or BID/Reverse Auction Additional Terms and Conditions (ATC), as applicable

1.2 Terms of delivery: Free Delivery at Site including loading/unloading. In respect of items requiring installation and / or commissioning and other

services in the scope of supply (as indicated in respective product category specification / STC / ATC), and the cost of the same is also included in

the Contract price.

1.2.1 Contracted goods should be delivered at the consignee or designated delivery location as per the working time of the buying organisation.

Seller may get the same confirmed from consignee before scheduling delivery.

1.2.2 A copy of the contract should be available with the messenger / dispatching agency that delivers the Goods at consignee / delivery location

(preferably pasted / attached outside the consignment / package) for easy reference and ease in delivery acceptance.

1.3 Delivery period: The Delivery Period/Time shall be essence of the Contract and delivery must be completed not later than such date(s). Any

modification thereto shall be mutually agreed and incorporated in the Contract as per the provisions of the GTC.

1.4 Performance Security: If the Seller fails or neglects to observe or perform any of his obligations under the contract it shall be lawful for the

Buyer to forfeit either in whole or in part, the Performance Security furnished by the Seller.

1.5 Taxes and Duties: Contract Prices are all inclusive i.e. including all taxes, duties, local levies / transportation / loading-unloading charges etc.

Break up of GST shall be indicated by the Seller while raising invoice / bill on GeM. While submitting the bill / invoice Seller shall undertake that

the Goods and Services Tax (GST) charged on this bill is not more than what is payable under the provision on the relevant Act or the Rules made

there under and that the Goods on which GST has been charged have not been exempted under the GST Act or the Rules made there under and

the charges on account of GST on these goods are correct under the provision of that Act or the rules made there under.

1.6 Octroi Duty and / or other local taxes: Contract Prices are all inclusive hence no reimbursement over and above the contract price(s) shall be

allowed to seller towards payment of local taxes (such as levy of town duty, Octroi Duty, Terminal Tax and other levies of local bodies etc).

1.7 Limitation of Liability: The provisions of limitation of liability between Buyer and Seller as given in the GTC shall be applicable here.

1.8 Resolution of disputes: The provisions of DISPUTE RESOLUTION BETWEEN BUYER AND SELLER as given in the GTC shall be applicable here.

1.9 Liquidated Damages: If the Seller fails to deliver any or all of the Goods/Services within the original/re-fixed delivery period(s) specified in the

contract, the Buyer will be entitled to deduct/recover the Liquidated Damages for the delay, unless covered under Force Majeure conditions

aforesaid, @ 0.5% per week or part of the week of delayed period as pre-estimated damages not exceeding 10% of the contract value without any

controversy/dispute of any sort whatsoever. In case, Service Level Agreement (SLA) is applicable the same shall be applicable for the Contract.

1.10 Financial Certificate:
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1.10.1 The expenditure involved for this purpose has received the Sanction of the competent financial authority.

1.10.2 The funds are available under the proper head in the sanction budget allotment for the concern financial year.

1.10.3 I have been fully authorized by the department to sign the supply order or incur the liability of the Goods being ordered.

1.11 The bidder should submit a self declaration to the effect in bidder's official letter head that their agency have not been black listed by any

Agency whatsoever till date.

2. Buyer Added Bid Specific Terms and Conditions-

2.1 Bidder Turn Over Criteria: The minimum average annual financial turnover of the bidder during the last three years, ending on 31st March of

the previous financial year, should be as indicated in the bid document. Documentary evidence in the form of certified Audited Balance Sheets of

relevant periods or a certificate from the Chartered Accountant / Cost Accountant indicating the turnover details for the relevant period shall be

uploaded with the bid. In case the date of constitution / incorporation of the bidder is less than 3 year old, the average turnover in respect of the

completed financial years after the date of constitution shall be taken into account for this criteria.

2.2 Scope of supply (Bid price to include all cost components) : Supply Installation Testing Commissioning of Goods and Training of operators and

providing Statutory Clearances required (if any)

2.3 Experience Criteria: The Bidder or its OEM {themselves or through reseller(s)} should have regularly, manufactured and supplied same or

similar Category Products to any Central / State Govt Organization / PSU / Public Listed Company for 3 years before the bid opening date. Copies

of relevant contracts to be submitted along with bid in support of having supplied some quantity during each of the year. In case of bunch bids,

the primary product having highest value should meet this criterion.

2.4 Bidder financial standing: The bidder should not be under liquidation, court receivership or similar proceedings, should not be bankrupt.

Bidder to upload undertaking to this effect with bid.

2.5 Bidders are advised to check applicable GST on their own before quoting. Buyer will not take any responsibility in this regards. GST

reimbursement will be as per actuals or as per applicable rates (whichever is lower), subject to the maximum of quoted GST %.

2.6 Bidders can also submit the EMD with Fixed Deposit Receipt made out or pledged in the name of Executive Engineer, P.H.E.D. Mechanical

Division, Bhopal A/C (Name of the Seller). The bank should certify on it that the deposit can be withdrawn only on the demand or with the sanction

of the pledgee. For release of EMD, the FDR will be released in favour of bidder by the Buyer after making endorsement on the back of the FDR

duly signed and stamped along with covering letter.

Bidder has to upload scanned copy / proof of the FDR along with bid and has to ensure delivery of hardcopy to the Buyer within 5 days of Bid End

date / Bid Opening date.

2.7 Successful Bidder can submit the Performance Security in the form of Fixed Deposit Receipt also (besides PBG which is allowed as per GeM

GTC). FDR should be made out or pledged in the name of Executive Engineer, P.H.E.D, Mechanical Division, Bhopal A/C (Name of the Seller). The

bank should certify on it that the deposit can be withdrawn only on the demand or with the sanction of the pledgee. For release of Security

Deposit, the FDR will be released in favour of bidder by the Buyer after making endorsement on the back of the FDR duly signed and stamped

along with covering letter. Successful Bidder has to upload scanned copy of the FDR document in place of PBG and has to ensure delivery of hard

copy of Original FDR to the Buyer within 15 days of award of contract.

2.8 For fulfilling the experience criteria any one of the following documents may be considered as valid proof for meeting the experience criteria:

a. Purchase Order copy along with Invoice(s) with self-certification by the bidder that supplies against the invoices have been executed.

b. Execution certificate by client with order value.

c. Any other document in support of order execution like Third Party Inspection release note, etc.

2.9 Buyer Added text based ATC clauses

All the clauses of past performance, material testing, calibration and all other clauses will be applicable and relevant  supporting documents will

have to be  uploaded by the bidder  as per attached detailed Specification Document.

.

2.10 Buyer uploaded ATC document Click here to view the file.

Note: This is system generated file. No signature is required. Print out of this document is not valid for payment/ transaction purpose.
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To 

Sir 

Department of Water Resources, River Development & Ganga Rejuvenation 
(National Program Management Unit - Atal Bhujal Yojana) 

2 

No. T-58018/1/2021-ATAL JAL SECTION-MOWR/ 422.- 433 
Government of India 
Ministry of Jal Shakti 

The Pay & Accounts Officer, 
Ministry of Jal Shakti, 
Department of Water Resources, RD & GR, 
Shastri Bhawan, New Delhi. 

Subject- Release under EAP as well Program Component as incentive for achievement of DLI#2 (Grant 

in-Aid-General) to State Program Management Unit, Water Resources Department, State 
Government of Madhya Pradesh under Atal Bhujal Yojana - reg. 

Sanction of the President of India is hereby conveyed for the release of Grants-in-Aid-General under 
EAP as well as Program Component amounting to 15,14,97.982/- (Rupees Fifteen Crore Fourteen Lakh 
Ninety Seven Thousand Nine Hundred Eighty Two Only) to State Program Management Unit, Water 
Resources Department, State Government of Madhya Pradesh under Atal Bhujal Yojana as incentive 
for achievement of DLI#2 - Preparation of 193 Community-led Water Security Plans (list of 

corresponding GPs is enclosed) 

14,60,96,907/ 

Rear Wing, 6 Floor, MDSS (MTNL Building), 
CGO Complex, Lodhi Road, New Delhi 

Dated March, 2022 

Release under EAP Component Release under Program Component 

54,01,075/ 

The amount is being released subject to compliance of the following: 

(16) 

Total Amount 

15,14,97,9821 

i Conditions laid down in the Government Order No. T-40012/1/2018-GW Section (pt.2) dated 

09 01.2020. 
ii. Conditions laid down in the PIP (2020-25) Letter No. T-56014/1/2020-ATAL JAL SECTION 

MOWRI171-177 dated 21.12.2020 and subsequent modifications, if any. 

ii. Conditions laid down in the Annual Work Plan (2021-22) Letter No. T-56016/1/2020-ATAL JAL 
SECTION-MOWRO-Part(1)/381-388 dated 31.03.2021 and subsequent modifications, if any. 

iv. Fulfilment of the various clauses of Program Guidelines V1.1, MoA including financial 
managenent Guidelines as well as State & National Fiduciary Manuals prepared for the scheme. 

v. The implementing Agency shall put in place a monitoring system to ensure that the scheme 
achieves its scheduled milestone and envisaged outcomes. 

Vi. The State Government and the Implementing Agency shall ensure proper upkeep, operation and 

maintenance of the assets/facilities created under the project. 

VII. Fund Utilization Certificate in proper format, drawn from PFMS, shall be submitted by the State in 

respect of the funds released before the release of incentives verified in the second round of 

verification by TPGVA under the scheme as stipulated in financial management Guidelines of 

MOA as well as the National & State Fiduciary Manuals. 

x. States shall share plan to utilize incentive money. 

VII. State Government and the Inplemnenting Agency shall ensure requisite quality control in the 

procurement of works, goods and services. 
IX. Availability of funds, factoring in committed liabilities and budgetary ceiling if any. 

Page 1 of 2 
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3 

4 

5 

XI. Compliance of provisions of approved scheme as well as Gol extant instructions/relevant 
provisions of GFR. 

Details of the Account of the Implementing Agency are given below: 

Copy to: 

1. 
2 

3 

Account Number 

5 

Bank Name 

The sanctioned amount of 14,60,96,907I- is debitable to the Head of account 
2701.80.800.26.01.31 (Grants-in-aid-General) under EAP Component of Atal Bhujal Yojana for FY 
2021-22 and 54,01,075/- is debitable to the Head of account 2701.80.800.26.02.31 (Grants-in-aid 
General) under Program Component of Atal Bhujal Yojana for FY 2021-22 under Demand for 
Grants No. 61 of Departmernt of Water Resources, RD & GR. 

This isSues with the Concurren of integrated Finance Division (|FD), DOWR, RD, GR vide Diary 
No. 1262/IFD/2021-22 dated 24.03.2022. 

6. 

Branch Address 

7 

IFSC Code 

39889162075 

State Bank of India 
Shivaji Nagar, Bhopal, Madhya Pradesh 
SBINO005798 

(KH. Sivaramakrishnan) 
Under Secretary to the Government of India 

(Atal Bhujal Yojana/NHP) 
Tel. No. 011-21420161 

4 Finance Secretary/Planning Secretary, State Government of Madhya Pradesh. 

DS(Atal Ja/NHP), DoWR. RD & GR, Shram Shakti Bhawan, New Delhi. 
Controller of Accounts, DoWR, RD & GR, Shram Shakti Bhawan, New Delhi. 
Section Officer (Cash) (two copies), DoWR, RD & GR, Shastri Bhawan, New Delhi. 

Account General (A&E), State Government of Madhya Pradesh. 
Department of Economic Affairs, North Block, New Delhi. 
Comptroler and Auditor General of India, Pocket-9, Deen Dayal Upadhayaya Marg, New Delhi 
110002. 

Project Director, State Program Management Unit, Water Resources Department, State 
Government of Madhya Pradesh. 
Budget Section, DoWR, RD & GR, Shram Shakti Bhawan, New Delhi. 

10. PS to JS(A, IC & GW), DoWR, RD & GR, Shram Shakti Bhawan, New Delhi. 
11. PS to DS (Finance), DoWR, RD & GR, Shram Shakti Bhawan, New Delhi. 
12. Guard File. 
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To, 

File No. T-58018/I/2021-ATAL JAL SECTION-MOWR/354-6) 

Sir. 

The Project Director, 

Government of India 

Department of Water Resources, River Development & Ganga Rejuvenation 
(National Program Management Unit - Atal Bhujal Yojana) 

Ministry of Jal Shakti 

Groundwater Survey Circle, 

Rear Wing, 6th Floor, MDSS (MTNL Building) 
CGO Complex, Lodhi Road, New Delhi 

Dated,98 March, 2022 

State Program Management Unit (SPMU)., 

Water Resources Department, Govemment of Madhya Pradesh, 
Link Road No. 3, Near Kolar Guest House, Bhopal, Madhya Pradesh -462016. 

Subject: Confirmation of Results Achievements -Disbursement Linked Indicator (DLI) 
#2 under Atal Bhujal Yojana - reg. 

Attention is invited to the data / information disclosed by the State on Atal Jal portal as 
proof of achievement of Disbursement Linked Indicator #2 (Preparation of Community-led 
Water Security Plans) as envisaged under Atal Bhujal Yojana. Based on the first round of 

verification of results by the Third Party Govermment Verification Agency and confirmation 
of achievements by the World Bank, approval of Competent Authority is hereby conveyed 
for disbursement of incentives in respect of 358 successful occurrences in terms of 
approved Water Security Plans. These 358 successful occurrences translate to an incentive 
amount of Rs. 28,15,36,2 12 (Rupees Twenty Eight Crore Fifteen Lakh Thirty Six 

Thousand Two Hundred & Twelve only). 

2. The incentive being released can be utilised by the State for implementing interventions 
aimed at sustainable ground water management in the target area under Atal Bhujal Yojana 

(A1al Jal), Though the focus of utilisation of incentives would be on demand side 
management, they can also be utilised for augmenting ground water resources through 
activitics and interventions proposed in the water security plans which are not covered under 
any on-going Scheme. The activities will primarily include on-farm demand side 
management measures as well as ofl-farm activitics like awarcness generation, innovative 

financing that incentivises the farmers, promotion of market and supply chains conducive to 
crop diversification, creation of linkages among farmers and industry etc. 
3. The expenditure of funds released shall further be subject to compliance of the following: 
() Conditions laid down in the Government order No. T-40012/1/2018-GW Section(pt.2) 
dated 09.01.2020. 

ii) Conditions laid down the PIP (2020-25) Letter No, T-56014/1/2020-ATAI. JAL. 
SECTION-MOWR/|71-177 dated 2 LI2.2020 and subsequent modifications, ie any. 

(ii) Adherence to the Program Guidelines version 1.1, various clauses of MoA including 
Financial Management Guidelines as well as the National &State Fiduciary Manuals 
prepared tfor the scheme. 
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(iv) The State Government and the Implementing Agency shall ensure proper upkeep. 
operation and maintenance of the assets/facilities created under the scheme using these funds. 
(v) Fund Uilisation Certificate in proper format, drawn from PFMS, shall be submitted by 
the Stale in respect of the funds released before the release of incentives verified the 

second round of verification by TPGVA under the scheme as stipulated in Financial 

(vi) Compliance to the directions of Ministry of Finance, Ministry of Communication & 
Information Technology, CVC and extant State Govenment provisions in relation to 
procurement of works, goods and services. 

(vii) State Government and the Implementing Agency shall ensure requisite quality control in 
the procurement of works, goods and services. 

(viii) Compliance of provisions of approved scheme as well as Gol extant 

instructions/relevant provisions of GFR. 

(iN) Availability of funds. factoring in commited liabilities and budgetary ceiling. if any. 
4. The State shall submit detailed Plan for utilisation of funds released under the incentive 
component latest by l1.04.2021. 

Copy to: 

Yoursfaithfully 

(K. H. Sivaramakrishnan) 
Under Sccretary to the Govemment of India 

(Atal Bhujal Yojana/NHP) 
Tel. No. 011-21420161 

I. Additional Seeretary, DoWR,RD&GR, Shram Shakti Bhawan, New Delhi 
2. Joint Secretary (Admin, IC&GW). DoWR,RD&GR, Shram Shakti Bhawan, New Delhi. 
3. Addl. Chicf Sccretary. Water Resources Department, State Government of Madhya 

Pradesh, Jal Sansadhun Bhawan, Tulsi Nagar, Bhopal. Madhya Pradesh - 462003 
(pswrdanp.gov.in). 

4. Deputy Secretary (Finance), DoWR, RD & GR, Shram Shakti Bhawan, New Delhi. 
5. Deputy Secretary (Atal Jal/NHP), DoWR, RD & GR, Shram Shakti Bhavwan, New Delhi 
6. PAO. DoWR, RD & GR. Shastri Bhawan, New Delhi. 

8. Guard File. 
7. TTL, Aal Bhujal Yojana, The World Bank, HT Building. KG Marg. New Delhi. 

Management Guidelines of MoA as well as the National & State Fiduciary Manuals. 
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To, 

Subject 

2 

The Pay & Accounts Officer. 
Ministry of Jal Shakti, 

Department of Water Resources. River Development & Ganga Rejuvenation 

(National Program Management Unit - Atal Bhujal Yojana) 

Department of Water Resources, RD & GR. 
Shastri Bhawan, New Delhi. 

No. T-58018/1/2021-ATAL JAL SECTION-MOWR/ 423-52 
Government of India 

Disbursement 

Release under EAP as well Program Component as incentive for achievement of DLIs (Grant-in 
Aid-General) to State Program Management Unit, Water Resources Department, State 

Government of Madhya Pradesh under Atal Bhujal Yojana - reg. 

Sanction of the President of India is hereby conveved for the release of Grants-in-Aid-General 
under EAP as well as Program Cormponent amounting to 16,00,44,938/- (Rupees Sixteen Crore Forty 

Four Thousand Nine Hundred and Thirty Eight Only) to State Program Management Unit, Water 
Resources Department, State Government of Madhya Pradesh under Atal Bhujal Yojana as incentive 

for achievement of DLIs as mentioned below: 

Linked Indicator 

Ministry of Jal Shakti 

DLI#1 

DLI#2 

TOTAL 

EAP component 

9,89,17,519 

Rear Wing, 6h Floor, MDSS (MTNL Building), 

CGO Complex, Lodhi Road, New Delhi 
Dated 30th March, 2023 

75,79,982 

10,64,97,501 

Program Component 

532,63.279 
2,84,158 

5,35,47,437 

The amount is being released subject to compliance of the following 

Amount (in Rs.) 

Total 

15.21,80,798 

78,64,140 

16,00,44,938 

i Conditions laid down in the Government Order No. T-40012/1/I2018-GW Section (pt.2) dated 
09 01.2020 
Conditions laid down in the PIP (2020-25) Letter No. T-56014/1/2020-ATAL JAL SECTION 
MOWRI171-177 dated 21.12.2020 and subsequent modifications, if any. 

i Conditions laid down in the Annual Work Plan (2022-23) Letter No T-56016/1/2020-ATAL JAL 
SECTION-MOWR0-Part(1)/551-56 dated 1304.2022 and subsequent modifications ift any 

v Fulfilment of the various clauses of Program Guidelines V11, MoA including financial 
nanagenent Guidelines as well as State 8 National Fiduciary Manuals prepared for the scheme 

v The implement1ng Agency shall put in place a monitoring system to ensure that the schee 
achievesits scheduled milestone and envisaged outcomes. 

VI The State Government and the Implement1ng Agency shall ensure proper upkeep, operation and 

maintenance of the assets/tacilities created under the project 
VII State Government and the Implementing Agency shall ensure lequis1te quality control in the 

procurement of works, goods and services 
VL Availab1lity of funds, factoring in committed hab1ilities and budgetary celing it any 

IX Compl1ance of provIsIons of approved scheme as well as Gol extant nstructions/relevant 
prov1sions of GFR 

Page 1 of 2 
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3 

5 

x CNAs will keep all the funds received in the CNA account only and shall not 

any othner account or not divert the same to Fixed Deposits/Flexi-Account/Mult1-Opuon 
AccountCorporate Liquid Term Deposit (CLTD) accounts etc. The funds released to CNA Sa 
not be parked in bank account of any other agency 

XI. CNAs/SAs shall be registered under PFMS and unigue PFMS IDs will be used for making a" 
payments. Bank accounts of CNA, SA, vendors and other organizations receiving funds will alSO 
be mapped in PFMS 

Details of the AcCount of the Implementing Agency are given below 

XII CNAs and SAs will mandatorily use the EAT module of PFMS or integrate their systems with tne 
PFMS to ensure that information on PFMS is updated by each SA at least once every day 

Account Number 

Bank Name 

Branch Address 

Copy to 

IFSC Code 

2 

39889162075 

The sanctioned amount of 10,64,97,501/- is debitable to the Head of account 

2701.80.800.26.01.31 (Grants-in-aid-General) under EAP Component of Atal Bhujal Yojana and 
25,35,47,437/- is debitable to the Head of account 2701. 80 800 26.0231 (Grants-in-aid-General) 
under Program Component of Atal Bhujal Yojana for FY 2022-23 under Demand for Grants No. 62 

5 

State Bank of India 

This issues with the concurrence of integrated Finance Division (|FD), DOWR, RD, GR vide Diary 
No.1261//FDI2022-23 dated 23 03.2023. 

1 Project Director, Atal Bhujal Yojana. 

6 

Shivaji Nagar, Bhopal, Madhya Pradesh 
SBINOO05798 

7 

transfer the fund to 

(Vivek Chaudhary) 
Deputy Secretary to the Government of India 

Tel. No. 011-24320293 

Controller of Accounts, DoWR, RD & GR, Shram Shakti Bhawan, New Delhi. 

p 

Section Oficer (Cash) (two copies), DoWR, RD & GR, Shastri Bhawan, New Delhi. 
Finance Secretary/Planning Secretary, State Government of Madhya Pradesh 
Account General (A&E), State Government of Madhya Pradesh. 
Department of Economic Affairs, North Block, New Delhi. 
Comptroller and Auditor General of India, Pocket-9, Deen Dayal Upadhayaya Marg. New Delhi 
110002. 

Project Director, State Program Management Unit, Water Resources Department, State 
Government of Madhya Pradesh. 
PPS to JS(A, IC & GW), DoWR. RD & GR, Shram Shakti Bhawan, New Delhi 

10. Guard File 

Page 2 ot 2 

of Department of Water Resources, RD & GR. 
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A-0. 

Aß 

y.Dhansn 

To. 

Fiie No. T-5S01S. 1.2021-4TAJ NL SEIin.tjo 

The Project Director. 

Department of Water Resources. River Deveiopmen: & 6anga Rej enaton 
(National Program \Management L'ait - tal Baaj.a }jana) 

Goverament of !ndia 

Groundw ater Surv ey Circle. 

Ministry of Jui Shakti 

State Program Management Unit (SPMU. 

Reur ú in hHle 
CGConr 

Water Resources Deparment. Government ot NMadhya Pradesli. 

\DSSMINi 3uilaing) 
L0*i Rod. New Delhi 

Dalec - Jul.. 2023 

Link Road No. 3. Near olar Guest House. Bhopal. Madia Pradesh - 62016. 

Subject: Confirmation of Results Achies ements - Disbursement Linked Indicators (DL0s) 
3&4 under Atal Bhujal Yojuna - reg. 

Attention is invited to the data inioration disciosed by the State on Atal Jal portal"' as proof 
of achievement of Disbursemert Linkeç Indicator #3 & 4 as envisaged under Atal Bhujal ojana. 
Based on the fourth & itù round of veritication of results by the Third Party Government 
Verification Agency and contirnation ot achicvements by the World Bank. approval of 
Competent Authority is herehy enveyed ior disbursement of incentives in respeut of: 

G9.01.2020. 

(i) DLI#3: Successtu! occ:ehces t terms of Rs. 42,00.21,000 public financing convergd 
by the state to inpleret srrl: nd denand side interventions proposed in apprcved 
WSPs. This successtil cceurece slae to an ircentive amount of approx. Rs. S.40 
Crore (Rurees Ei:ht or: n: Fr lks ont! 

(i) DL#4: Successtui occurerces in tems of r r rduced wter consumpticn ir 
5575.03 bectares. This sucesstul cecurrernce trunslut: t an incentive amount of appro. 
Rs. 22.80 Crore (Rupees Tvent; iso Crore ard Eight; Iakh only 

The incentive being released can be util:sed by the State ior inpltenting interv entiorns aimed 
at sustainable ground w ater managemen in the target arca under \tul Blhujal Ycjara (Atal Jal. 
Thouun the focus of utilisation of incentives would be on demand side nmanagement. they can 
slso be utilised for augmenting ground waier resources through actiities and inierventions 
Drorosed in the water security piens wnich are rot covered under any on-going Scheme. The 
acrivittes will primarily inciuce on-tam demand side managenent measures as weil as oft-iarm 
act:vities like awareness generation. innoative financing that incentiises the fmers. promotion 
cf market and supply chains corduciv to crop diversificution. cration cf linkuges amcn 
farmers and in� ustry etc. 

3. The enpenditur: cfiunds released shall irher he subio:t to comeliunce et the iolesirs: 
(i. Cordi:iors la:d doun in the Geveruent order No. T40012i 2013-GW Secticrpi. 

il) Conditions l4id dosn in the PIP (22-23) Le:: o, i-5., 

SECTION-MOWRI71-177 dazei 2i.102) and surse. uert rdi:i .J 
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dierve io the Progrem Guidelites 
"alCidi M.nagement Guidelines As well as the tli 

(Tne Sate Govemment and the mplementin: A:tncy st: ensure prore uchzep. operation 

ditu imannten.nce of the Ssets facilities created under the sehene lusine these tuS. 

|)Fund l tilisaton Certiicate in proner tormat. dran trort PF\!S, shali be submitted by the 

Silte in rset o tlhe tunds releused betors the release of incenties eritied in the second round 
Ot \eritication hy TPGVA under the scheme as stipulated in Financial Management Guidelines ot 
\Mo1s well as the National & State Fiduciac Manuals. 

(it Comriiance to the directions of Ministr of Finance. Ministry of Commuricati on & 
Inormatien Technaiog:, CVC and extant Stte Govemment provisions in relat:on t0 
proCurement of works, oods anç services. 

i1 Siate Govemment and the Imelemening Aueney shall ensure recuisite quality control in the 
prxurment of works. 00ds and irvices. 

(nC omitance of provisions of anero sd scheme as well us Gol extant instructions reievant 
previsions of GFR. 

iN Av2:labity o tunds. iactoring ir comnited liabilities und budgetary ceiling. if any . 

The State slhall submit deta:led Pl:) for lisation ot tunds released under th incentive 
oimponent latest sithin fortnight. 

3 Proiet Directo, \:l BhLi al Yaiana. 

. Joint Scererar (Admin. IC&GW ). Do" R,RD&GR. Shrum Shakti Bhaw ar. New Deiti. 
Adi Chiei Sereta;. Water Resources Department. Stute Government ofMaia Pradesh. 

Jal Sansachan Bhawan. Tulsi Na2ar. Bhepal. Madhv2 Pracesh 
pswrd mp.go.in 

Yours Faihili;. 

(Ci.h: 
Deput; Secretar, to the Govment eindia 

Tel. No Cii-24320203 

- P30 DWR. RD& CR. Shastri Bhaua. aw Deihi 

27 JUL 7023 

8. ITL. \tal Bhujai Yojana. The orid Bank. IiT Buking. KG Mr. :hi 

31 
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12/22/23, 2:59 PM Email

https://email.gov.in/h/printmessage?id=29631&tz=Asia/Kolkata&xim=1 1/1

From : JitendraJain <pdspmu.abhy.bpl@mp.gov.in>
Subject : Release of fund to WALMIunder Atal Bhujal Yojana

Regarding
To : mpwalmi <mpwalmi@gmail.com>, wrfaculty mpwalmi

<wrfaculty.mpwalmi@gmail.com>, vivekbhatt64
<vivekbhatt64@gmail.com>

Cc : Manish Singh <pswrd@mp.gov.in>, alok agrawal64
<alok.agrawal64@gmail.com>, Shashikant Dhanoriya
<shiknt.dhanoriya.wrd@mp.gov.in>,
shashikantdhanoria <shashikantdhanoria@gmail.com>

Email JitendraJain

Release of fund to WALMIunder Atal Bhujal Yojana Regarding

Fri, Dec 22, 2023 02:53 PM
1 attachment

Sir,

An amount of Rs.  50 lakhs has been released to WALMI on 22.12.2023. It is requested to
submit the utilization certificate in the standard format Form 12 C. A letter in this regard is
attached herewith for your kind perusal and necessary action please.

--
Thanking you,
Regards,

(Dr. Jitendra Jain)
Project Director
SPMU Atal Bhu-Jal Yojana
Bhopal (M.P)

Release of funds to WALMI.pdf
615 KB 
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Atal BhujalYojana IEC-Activities Photos Gallery 

SPMU, Bhopal (MP) 

Under Atal BhujalYojana IEC-Activity-Awareness Rath Photos 
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Meeting with Central minister regarding Atal BhujalYojana 
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Mr. BrajendraPratapMinister Visit Panna District Photographs 
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QCI Team Field Visit Photographs After WSP Submission  
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District Implementing partner (DIP) team meeting with Dr. Jitendra Jain(PD), All Subject Expert SPMU 

Place-DIP Headquarter 
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PoshanPakhwada under Atal BhujalYojana 
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Under Atal BhujalYojana World Water DAY Celebration at field level  
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Pani Pathshala 
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IEC Activities - Print Media News Photos 
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Atal Bhujal Yojana

1

31st January 2024

PROGRESS 

238475

Gaurvanvit Jain
Annexure R13/14



1. Atal Bhujal Yojana in Madhya Pradesh – At a glance 
Project Period Year  2020-2025

Purpose Water conservation  and improvements in ground water levels 

Total Cost Rs.  314.54 crores 

Investment components Rs.  103.62 crores

Incentive components Rs. 210.92 crores 

Work Area 
6 districts, 9 blocks of Bundelkhand region Sagar (Sagar Block), Damoh (Pathariya
block), Chhattarpur (Chhattarpur, Nowgaon & Rajnagar block), Panna (Ajaygarh
block), Tikamgarh (Palera & Baldevgarh block), Niwari (Niwari block)

• Training, Institutional strengthening and capacity building

Key activities

• Training, Institutional strengthening and capacity building
• Preparation of community led water security plan Implementation of supply side

interventions through convergence
• Focused on demand side water management

PIA Water Resources Department, Government of Madhya Pradesh 

Implementation Partners PHED, Agriculture, Horticulture, Panchayat & RD, Fisheries, Animal Husbandry , 
Forest and Energy Department 

Technical guidance Central Ground Water Board 

Expected Benefits 

• Improvements in rate of decline of ground water levels 
• Behavioural change in the society towards water efficient use.
• Doubling farmers Income  
• Source sustainability for Jal Jeevan Mission

2
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District Block Total No. of GP Total no. of 
villages 

Chhattarpur
Nowgaon 75 117
Rajnagar 86 133

Chhatarpur 81 143

2. Atal Bhujal Yojana – Benefitted  Area

Chhatarpur 81 143
Damoh Pathariya 62 132
Panna Ajaygarh 65 118
Sagar Sagar 79 164
Niwari Niwari 71 123

Tikamgarh
Palera 71 135

Baldeogarh 80 151
Total 9 670 1216

3
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3. Institutional Arrangements at the National, State, District and GP Levels

National Inter-Departmental Steering Committee (NISC) 

Headed by Secy DoWR; 
has reps. from DoWR, 
CGWB, , MoA, MoRD, 
MDWS,  MoPR, etc.

Headed by CS, has reps from 
P&RD, Agriculture, Horticultu
re, Forest, WRD,  PHED, Fis
hery, PRIs,  Finance CGWB 

experts etc. STATE

NATIONAL

Ministry of Jal Shakti, Ministry of Water Resources, RD & GR

National Programme Management Unit (NPMU) 

State level Inter-Departmental Steering Committee (SLISC)

Programme Implementation Agency (PIA)- Water Resources Department

4

District Programme Management Unit (DPMU)

Block Level Committee & DIP

Headed by PD, has reps from 
P&RD, Agriculture, Horticulture, 
Forest, WRD,  PHED, Fishery, 

PRIs, CGWB experts 

DISTRICT

BLOCK/ GP/ 
VILLAGE

RESULTS

Gram Panchayat (VWSC) & DIP

State Programme Management Unit (SPMU) 

Headed by District Colllector, 
has reps from P&RD, 

Agriculture, Horticulture, 
Forest, WRD,  PHED, 
Fishery, PRIs, CGWB 

experts 

District Implementation Partner (DIP)- Jan Abhiyan Parisad
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Investment  Sub-Components Total  Allocations 
(Rs. In Crores)

A. Piezometers 10.17
B. Equipments 17.86
C. Labs & Data Center 3.00
D. Training & Institutional and Establishment Costs (IEC) 21.33

4. Allocations  
(A) Institutional Strengthening and Capacity Building (IS & CB)

E. Study Tours

F. Operationalisation of Scheme
State Training Support Agency (STSA) – WALMI 20.00
Support Organization (DIP) – Jan Abhiyan Parishad 11.26
Operating Costs 20.00
Total (Operational Cost) 40.00
Total Investment Cost 103.62

5
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Component Madhya Pradesh
Amount (Cr.)

Incentive %
DLI#1:Public disclosure of ground water data/information and
reports

10 21.28

DLI#2: Preparation of Community-led water Security Plans. 15 31.93

4. Allocations  
(B) Incentive Component

DLI#2: Preparation of Community-led water Security Plans. 15 31.93

DLI#3: Public financing of approved water Security Plans
through convergence of ongoing/new schemes

20 42.57

DLI#4: Adoption of practices for efficient water use 40 85.14
DLI#5: Improvement in the rate of decline of ground water
levels.

15 30.00

Component B Total 100 210.92

6

243 480



National Program Management Unit, 
Ministry of Jal Shakti , GOI

State Program Management Unit (SPMU) 
(Dedicated CNA Bank Account in the name of 

Atal Bhujal Yojana State Bank of India, Shivaji Nagar, Bhopal 
(Jointly operated by Project Director & Account Officer)

5. Fund Flow Mechanism 

(Jointly operated by Project Director & Account Officer)

WALMI, Jan Abhiyan Parishad, Jan Sampark, 
PHED &  other Vendors 

SA A/c Agriculture
Panna, Chhatarpur, 
Damoh, Tikamgarh, 

Niwari

SA A/c Horticulture
Panna, Chhatarpur, 
Damoh, Tikamgarh, 

Niwari

SA A/c DFO Forest 
Sagar, Panna, 

Chhatarpur, Damoh, 
Tikamgarh, Niwari

SA A/c MNREGA 
9 accounts at 

block level 

SA A/c 
PHED 

EE 
Sagar

SA A/c 
EE WRD Panna, 

Damoh, Chhatarpur 
& Tikamgarh

7
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6. Component-wise fund release and utilization (As on  31.01.2024)

Component 
Total amount 

released as on date
Total Expenditure 

as date Balance as on 
date

% of 
Expenditure

(Amount in Crore)

IS&CB 47.42 47.03 0.39 99.18

Incentive 98.68 56.87 41.81 57.63

Total 146.1 103.90 42.20 71.11

8
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Description of Work/ Activities Financial 
(Planned as per AWP

Expenditure till 
28.01.24

Expenditure liability till 
31.03.24

Hiring of Agency/Domain Experts for SPMU/DPMU 2.81 1.84 0.34

Operating Cost 2.71 0.83 0.40

Engagement of District Implementation Partner(DIPs)/ 
NGOs 4.35 3.50 0.85

Procurements of Equipments 16.77 6.72 3.5

Works 0.00 0 0

7. Annual Work Plan (AWP), Expenditure and Liability of  financial year 2023-24 
(As on 31.01.2024) (Amount in Crore)

IEC Activities 3.00 0.92 2.08

Training 3.28 2.00 1.28

Labs & Data Centre 1.25 0.26 0

TOTAL OF COMPONENT 34.17 16.07 8.45

Balance carried forward from the year 2022-2023 8.98 Crore

Total amount received  in FY 2023-24 7.48

Total Expenditure till date 16.07

Expenditure liability  till 31st March 24 8.45

Total 24.52
Balance Amount - 8.14 9
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8.Progress of utilization of Incentive Funds  
As on 31.01.2024

Name of the Department Incentive fund 
allocation 

Fund utilized Balance to be 
utilized

Remark 

Agriculture 13.88 8.5019 5.3781 Will be utilized by 31.03.24

Horticulture  27.29 14.0631 13.2269 Will be utilized by 31.03.24

Forest 15.27 13.9725 1.2975 Will be utilized by 31.03.24

(Amount in Crore)

Atal Bhujal Yojana 

Forest 15.27 13.9725 1.2975 Will be utilized by 31.03.24

Panchayat & 
Rural Development 

(MNREGA)

25.81 14.5263 11.2837 Will be utilized by 31.03.24

PHED 3.13 0.9292 2.2033 Will be utilized by 31.03.24

Water Resources 13.14 6.0155 7.1245 Will be utilized by 31.03.24

Total 98.52 58.0085 40.514

10
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Procurements of Equipments Physical 
(AWP)

Financial 
(In Crore) 

(Planned as 
per AWP)

Rate per 
unit as per 

AWP

Work order 
(In Crore) Status of Works

Analog water level indicators 672 0.864 12990 0.8729 Completed and handed over to GP
secretary.

Digital Water Level Recorder 
(DWLR) 669 10.080 160000 10.6257

Completed and handed over to GP
secretary. 669 DWLR data display in
WIMS and WRD server

9 (A)- Progress of equipment's and Piezometers construction (As on 31.01.2024)

Rain gauge - Manual 672 0.3360 6450 0.4334 Completed and handed over to GP
secretary.

Water Quality Testing Kit 670 0.336 884 0.0592 Completed & distributed at GP level

Construction of Piezometers 669 10.416 155000 5.77 Completed and handed over to GP
secretary.

Water Flow Meters 6,700 6.720 11707 7.7616

5056 No. installed and handed over
to concerned farmers. Remaining
(1644) flow meter will be installed by
15/02/2024 work under progress

TOTAL 25.5228

11
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10. Disbursement Linked Indicator (DLI) wise project target and achievement (As on 31.01.2024)

Disbursement linked indicator (DLI) Implementing 
Line Department 

Incentive allocation as 
per program 

Percentage
Achievement

DLI-1: Public disclosure of ground water
data/information and reports WRD 21.28 108.55

DLI-2: Preparation of Community-led water
Security Plans. WRD 31.93 100.00

DLI-3: Public financing of approved water Panchayat & Rural 

Rs in crore

DLI-3: Public financing of approved water
Security Plans through convergence of
ongoing/new schemes

Panchayat & Rural 
Development

Department, Agriculture, 
Horticulture, Fisheries, 

Forest

42.57 19.73

DLI-4: Adoption of practices for efficient water
use

Agriculture, Horticulture 85.14 26.78

DLI-5: Improvement in the rate of decline of
ground water levels. WRD 30.00 -

Total 210.92

* Out of incentive achieved Rs.106.97 crores an amount of Rs. 98.68 crores has been released by NPMU so far. 12
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10.1  DLI-1

659 
(108.55%)

Data Disclosure under DLI-1
(Ground Water Level, Water Quality Analysis, Rainfall & HGR)

Target and Achievement (As on 31.01.2024)

DISTRICTS BLOCKS GRAM 
PANCHAYATS

Physical Financial No. of 
Occurrences 

submitted for 
claim till Nov 

2023

Program Target 
as per PIP (Nos.)

Achievement 
(Nos.)

% of Target
Achievement

Financial 
Target as per 

PIP (Cr.)

Achievement 
(Cr.)

% of Target
Achievement

6 9 670 607 659 108.55 21.28 23.10 108.5 240

607

(108.55%)

Target

Achievement

 Gram Panchayat Level- Data Disclosed in GPs through Digital
Wall Painting, through meetings, GPs level Whatsapp Group,
facebook etc.

 Block & District Level- Through Social Media (Whatsapp,
Facebook & Twitter), data shared with district line department
offices.

 State Level – Departmental Website, Social Media (Whatsapp,
Facebook & Twitter), Data shared with CGWB & others line
departments)

13
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Target and Achievement (As on 31.01.2024)

Districts Blocks Gram 
Panchayats

Achievement 
(Nos.)

% of Target
Achievement

Financial Target 
as per PIP (Cr.)

% of Target
Achievement

6 9 670 670 100 31.93 100

10.2 DLI-2

Target and Achievement (As on 31.01.2024)

14

670 670
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Target and Achievement (As on 31.01.2024)
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Public financing of approved water security plans through 
convergence of ongoing / new schemes 

Amt. in Cr

10.3 DLI-3

Atal Jal GP 670
DLI Allocation as per program 42.57
Convergence Target (in Cr) 212.85

15

Total Convergence Achieved  in FY 21-22 , 22-23 & 23-24 upto Sept.23 42+32.87*
Actual expenditure on Convergence  FY 2023-24 up to 31.01.2024 45.86
Achievements percentage upto 31.01.2024 42
Convergence Amt. ensured/expected from January to March 2024 34.14
Balance Convergence Target upto 31.01.2024 124.99

* Rs. 32.87 crores convergence claim for 2023-24 upto 30th September 2023

252489



Year

Claims admitted in Rs  crore

MGNREGA Total Supply 
side Agriculture Horticulture Total  Demand 

side
Total  claims 

admitted

21-22 0.53 0.53 0.43 0.20 0.63 1.16

22-23 39.77 39.77 0.74 0.33 1.07 40.84

Department wise convergence claim admitted  by NPMU
Upto Sept. 2023

(Amount in Crore)

22-23 39.77 39.77 0.74 0.33 1.07 40.84

Total 2021 to 
March 23 40.30 40.30 1.17 0.53 1.70 42.00

23-24 Upto 
sept 23 32.60 32.60 0.21 0.06 0.27 32.87

Grand total 
Upto sept 23 72.90 72.90 1.38 0.59 1.97 74.87

16
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Program Physical Target (Ha) Financial Target (Cr) 

Target Achievement Achievement Total 
Achievement Program Achievement 

10.4 DLI-4 
Adoption of practices for efficient water use

Target and Achievement (As on 31.01.2024)

Target 
(Ha)

Achievement 
2022-23

Achievement 
2023-24 Achievement 

till date

Program 
Target 

Achievement 
2022-23 

25000 5575.03 2625.00 Ha. 8200.00 Ha
(33%) 85.14 22.80 

(27%)

17
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Area in Hectare 

10.4 DLI-4
Plan for Financial Year 2024-25

Name of the 
Department 

SLISC 
approved 

target area in 
Hectare

Works approved by SLISC 
Area covered
under DLI#4 

Dec. 23

Balance  
DLI#4  target 

area 

Agriculture 13000

Sprinkler, crop diversification, innovation

measures such as smart irrigation, community

based irrigation , foliar spray, natural forming,
5000 8000

based irrigation , foliar spray, natural forming,

plastic mulching under ground pipe lines

Horticulture 12000

Sprinkler, crop diversification, innovation

measures such as smart irrigation, community

based irrigation , foliar spray, natural forming,

plastic mulching under ground pipe lines

3200 8800

Total 25000 8200 16800

18
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10.5 DLI-5
GPs and blocks showing improvement in ground water level

Gram Panchayat Block

No. of wells No. of GP with 
wells having at 

No. of GP 
shows No. of GP shows 

No. of Block with 
qualified wells 

No. of Block 
shows No. of Block 

shows no No. of wells 
with at least 

two year water 
level data

wells having at 
least two year 

water level 
data

shows 
improvement/ 

arrest in decline 
in WL

No. of GP shows 
no improvement/ 
arrest in decline 

in WL

qualified wells 
(having at least 8 
wells per block 
and two year 

water level data)

shows 
improvemen
t/ arrest in 
decline in 

WL

shows no 
improvement

/ arrest in 
decline in WL

116 99 63 36 8 5 3

19
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11. Progress of training activities financial year 2023-24

Level No. of Training 
Proposed

Achievement Remarks 

State 2 1
First workshop 20-21st July completed & report
submitted to NPMU. Next state level training is
scheduled on 29-30 January 2024

District level training is scheduled from 27.01.2024 District 12 1 District level training is scheduled from 27.01.2024 
and will be completed by  31.03.2024

Block 18 4 Block level training is scheduled from 16.01.2024 and 
will be completed by  28.02.2024

Gram 
Panchayat 2680 1340

Remaining 1340 number of trainings scheduled in
February and March 2024 and will be completed
before 21st March 2024

20
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12.State Ranking for December  2023  as per NPMU, Atal Bhujal Yojana New Delhi
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• 

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

PRINCll'J\L BENCH, NEW DELHI 
# f 

ORIGINAL APPLICATION NO. 694 OF 2023 (PB) 

IN THE MATTER OF 

''IN RE: News item appearing in Hindustan Times dated 

26.10.2023 titled UN Predicts Ground Water level in 

India will reduce to low by 2025'' 

• 

I/ We/ Appellant/ Claimant/ Petitioner or Defendant/ Respondent/ non-applicant 
named below do hereby appoint, engage and authorize advocate(s) named below to appear, 
act and plead in aforesaid case / proceedings, which shall include applications for restoration, 
setting aside of ex-parte orders, corrections, modifications, review and recall of orders passed 
in these proceedings, in this Court or in any other Court in which the same may be tried / 
heard / proceeded with and also in the appellate, revisional or executing Court in respect of 
proceedings arising from this case / proceedings as per agreed ter1ns and conditions and 
authorize him / them to sign and ftle pleadings, appeals, cross objections, petitions, 
applications, affidavits or other documents as may be deemed necessary or proper for the 
prosecution / defence of the said case in all its stage and also agree to ratify and confirm acts 
done by him / them as if done by me / us. 

In witness whereof I/ we do hereunto set my/ our hand to these presents, the contents 
of which have been duly understooq. by me / us, this. 

Particulars (In block letters) of each party executing Vakalatnama 

Registered E-mail Full Signature / Thumb Name& 

Father's/ 

Husband's 

Name 

Address Address 

Telephone 

Number (if 

any) 

Status in 

the Case . . Im pressio}l ..... · ,.. ....... 

(1) (2) 

Dr. Jitendra Kumar Jain, 
S/ o Dr. K.C. Jain, 

(if any) 

(3) 

Aged about 60 years, 
Superintending Geohydrologist, 
Ground Water Survey Circle, 
Water Resource Department, 

• Bhopal, Madhya Pradesh

(4) (5) 

Respondent 
No. 13 

• 

• • 
• 

(6) 

• 

• 

Particulars (In block letters) of each advocate Accepting Vakalatnama 

Address for service & Telephone No. (if Full Sign. 
S.N. Names Email Add. (if anv) any 

D-366, Ground Floor,

Rukmani Bobde Defence Colony, Block 
D, New Delhi- 110024 

-- - - --
1. 

-

-

• • .
*Score out whichever 1s not applicable .

-

l
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